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Minister of Tourism and Civil Aviation had
stated that the trainees who had obtained
their Private Pilot’s Licence and had done
150 hours of flying on 31st March, 1970 had
been permitted to avail of subsidised flying
up to the maximum limit of 250 hours
subject to the usual conditions. The correct
date, however, is 31st March, 1971 and not
31st March 1970. This was a typographical
error and is very much regrettod.

13,03 hrs.

STATEMENT CORRECTING ANSWER
TO SUPPLEMENTRY ON S Q. No.
1534 RE SETTING UP OF
NEW LARGE SCALE
PROJECTS IN
PUNJAB

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA): While
replying to a Supplemeniary Question put
by Shri B, K, Daschowdhury on Starred
Question No. 1534 for 3.8.1971 tabled by
Shri Prabhudas Patel and Shri P. Gangadeb
for answer on the 3rd August, 1971, I regret
to say that [ inadvertenily mentioned that
9 applications for selting up of new under-
takings in the State of Punjab were received
by my Ministry in the year 1970 and 10
applications for the same purpose were
received during 1971 (upto 30.6.1971). I
would like to correct these figures. Accord-
ing 1o the information available to me, 36
applications were received by my Ministry
for the setting up of new undertakings in
Punjab in the year 1970 and 15 applications
in the year 1971, upto the 30th June.

I would like to add that 19 letters of
intent and one licence were issued to various
parties for the selting up of new undertak-
ings in the State of Punjab during the year
1970 and in the first half of 1971.

1 would be grateful if Members take
note of this change of information,
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13.05 brs.

MOTION RE: STATEMENT OF MINS-
TER OF EXTERNAL AFFAIRS
ON INDO-SOVIET TREATY
OF PEACE, FRIENDSHIP
AND COOPERATION

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : Sir,
I beg to move :

‘““That the Statcment made by the
Minister of External Affairs in the
Lok Sabha on the 9th August, 1971
regarding the Treaty of Peace,
Friendship and <Cooperation bet-
ween the Republic of India and the
Union of Soviot Socialist Repub-
lics, be taken into consideration.”

I have no intention to make any open-
ing speech because I would like to leave
more time te the hon. Members to make
their observations., I have already mads a
statemeat giving the salient features of the
Treaty and I would take the opportunity of
replying Lo any points that might be raised
in the course of the discussion,

MR, SPEAKER : Motion moved :

““That the Statement made by the
Minister of External Affairs in the
Lok Sabha on the 9th August,
1971, regarding the Treaty of
Peace, Friendship and Cooperation
between the Republic of India and
the Union of Soviet Socialist Repu-
blics, be taken into consideration,”

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : Sir, how much time is allotted
for the discussion.

MR, SPEAKER: We could not meet in
any Business Advisory Committee. 1 think

we should pot place any hard and fast
limit.

SHRI ATAL BIHARI VAJPAYEE :
According (o the Order Paper discussion on
the working of the nationalised banks is to
bo taken up at 4 p.m. It should be shifted.

MR. SPEAKER : You do not want to
t#ke up thot item today,
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SHRI ATAL BIHARI

VAJPAYEE :
Tomorrow, Sir.

MR. SPEAKER : [ am told we have
already approved agenda for tomorrow. It
has already gone. So, I cannot commit
for tomorrow because 1 have already fixed
the bl_lsiness for tomorrow. We will think
over it as to when and where to put it.

I will look into the business and see that

it is fixed somewhcre during the coming
days,

SHRI A, K. GOPALAN (Palghat) :
Mr. Speaker, Sir, we welcome this treaty
between the Soviet Union and India.
This treaty comes in the background of the
threat  of aggression by Pakistan which
_has been armed to the teeth by American
Imperialism with the latest modern weapons.
Even the terrible genocide in Bangla Desh
has not influenced the USA to discontinue
the supply of arms to Pakistan,

We attach particular importance to
articles 3, 6 and 9 of the treaty, With
regard to article 6, it provides for the further
development of trade on the basis of the
most-favoured-nation treatment, We hope
that this will enable us to change the present
Pattern of our primary dependence hitherto
On the Western powers. 1t is this dependece
and the loans and aids such as we got
from them that hampered our indepedemt
Browih and Jed to a series of collaboration
agreements between the monopolists of our
country and of the other countries. India
Suffered tremendously by reason of unequal
trade terms as well as by the attempts of
the imperialists to pass on the burdens
Caused by the inflationary pressures acting
In the USA and various European countries
on to our shoulders and of other developing
Countries. We hope that this position will
now improve for the better as a result of
(_ml‘ taking concrete steps in faithful
Implementation of the terms of article 6.

Article 3 says ;

“..ieeethe  High Contracting
Parties condemn colonialism and
racialism in all froms and maifesta-
tions and reaffirm their determia-
tion to strive for their final and
complete elimination.™
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It continues : ¢
““The High  Contracting Parties
shall co-operate with other States
to achieve these aims and to
support just aspirations of the
peoples in their struggle against
colonialism and social domina-
tion,”

This is the essence of article 3. It is

important,

The recent publication in America of
the Pentagon papers has clearly exposed
the designs of US imperialism to impose
its aggression not only on Vietnam
but on entire Indo-China comprising Laos
and Cambodia as well. US imperialism
has prevented the unification of Korea. Its
neo-colonialist ambitions in South-East
Asia are well known. It was America that
broke the Genevi agreement regarding Indo-
China in bringing about which our country
played an important part. It was due to
American pressure that in the war in
Vietnam we claimed to have a neutral
attitude and called for the withdrawal of
all foreign troops from the soil of Vietnam
instead of making the forthright demand
that US troops must quit. It was US
inspired Israeli aggression that was
responsible for menacing peace, security
and independence of the Arab States.

We hope that afier this treaty, no
vacillations or wobblings will be there in
our foreign policy. We hope that the
India Government will aid this process of
elimination of colonialism by the immediate
recognition of the Peoples’ Revolutionary
Government of South Vietnam and the
Sihanouk Government of Cambodia.

We also hope and demand that all
American troops must completely be
withdrawn from Vietnam and leave the
people of Vietnam to seltle the problems
as far as their country is concerned,

Although we played an imortant role in
Korea, we have acquiesced in the occupation
of South Korea by US even today, US
imperialists arc preventing the unification
of Korea, Woe should accord full diplomatic
recognition to North Korea at ambassadorial
level and demand also the withdrawal of
U.S. troops from South Koren,
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There is no trade with Cuba now. I
do not know what is the reason. There
also, we hope that after this treaty we will
improve relations and have better relations
with that country also,

So, after a long delay, the Government
of India have taken a step to accord
diplomatic recognition to the German
Democratic Republic but only at Consular
level. With regard to the Federal Republic
of Germany however, we have diplomatic
recognition at Ambassardorial level. There
is a discrimination between the two. This
discrimination must go.

Coming to article 9, there is clear
declaration that the USSR will abstain from
giving armed assistance to any country at
war with us and that is welcome. We trust
that the terms of this article will act as a
deterrent to the sabre-rattling of Yahya
Khan talking of unleasing a war on India,
This in our opinion removes also one of the
biggest hurdels for the immediate recognition
of the Government of Bangla Desh by the
Government of India, Legally, we are
eniitled to recognise the Bangla Desh
Government. Ninty-nine percent of the
people there, by supporting the Awami
League, have already expressed their desire
and aspirations of the people. Till the
West Pakistani Army came in strength, it
was Mujibur Rahman’s writ that ran in
Bangla Desh and not  that  of Yahya
Khan. Hence, I request the Government
of India that Bangla Desh be immediately
recognised and all help given to end military
rule of Yahya Khan in Bangla Desh.

This treaty is not an end in itself. As
one of the parlies, we are also a big Asian
country. ln the spirit of this treaty,
our relations with our Asian neighbours
must be greatly strenthened, In this
connection, I want 10 point out what
the Foreign Minister said recently about
improving our relations with China. |
quote what he said in the Rajya Sabha ;

‘“Whatever may be present
diffcrences, we do not take any rigid
view in this respect, and depending
upon  proper  response,  we are
even prepared to create conditions
for the improvement of relations,
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This is cur general attitude and
approach and we will continue to
adhere to that policy.”

This is what he said and, I hope,
specially, afier this treaty, the Government
will see that they adhere to this policy and
do something in that matter,

Lastly, I would say that treaties are not
enough commendable as they might be. Our
country’s strength will depend ultimately
on the building of independent economy
and stregnthen it, We have seen China
grow in two decades into a powerful country,
We too can pevelop our industrial and
defence capacity. This can be done only
by not depending on imperialist positions
that grip our economy by radical land
reforms, by curbing monopoly and by going
in for industrialisation in a big way and by
removing the poverty of our people and
strengthening our (conomy.

As far as this pact is concerned,
welcoming the pact, again, I wish to point
out to the Government that these things
must be remembered, The strength of our
country does not depend only on pacts
but depends on our own cconomic strength,

SHRI S. D. SHARMA (Bhopal) : Mr.
Speaker, Sir, 1 rise to congratulate the
Goveroment for achieving this land-mark
in our foreign policy. It is an important
land-mark. Of course, though it is a land-
mark, it is in continuation of our policy.
It in no way changes our policy.

1 have heard some remarks that we
have abandoned our policy of non-alignment,
Qur policy of non-alignment was at no
time a negative policy. It has always been
a dynamic policy adjusting itself to the
circumstances of the situation, No country
having its own inlerest in mind can
take rigid attitudes. This thing has been

reilerated by our Governmient and, before
we came in the Governmen!, by our Pany
in resolutions af.cr resolutions,  While

through this (rea:y 1 was reminded

resolution passed by the Indian
National Congress at Calcuita in 1928, In
1928 iiself we made it clear that our policy
will be to srand for the people who are ¢pp-
ressed, our policy will be to see that peace
is strengthencd and our policy will be that

going
of the
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we do not get entangled or we do not
subordinate our foreign policy to any
power bloc, however strong it may be,

Now, so far as this question of non-

alignment is concerned, it is very interesting
1]_1:!:1 we find that those who were criti-
Cising us for abandoning the policy of
non-alignment are those very people who
.are making fun of us for following the
policy of non-alignment. We have heard
Umf-‘ and again that India has no friends,
India’s policy has led us into a position
where we are friendless. Of course, we
know that these people may be aggrieved
because we have not gone into a policy
or adopted a policy where we would sub-
Ordl{iate our interests to the interests of
Captitalist nations, At the present moment,
I know that they dare not say that because
the whole world is seeing that at the pre-
fent  mgoment, the United States of

America whose voice we heard here at

time through our own representatives, is

&cling in a manner which is condemned by
ln_dians from whatever walk of life they
will be coming from. Thisis, [ am speci-
fically specking, Lecause at the present
moment even the big capitalists of India
dare not support what is being done by the
United Siates of America. Of course,
We know that their zction is the logical
€onclusicn of the policy wlich is being
followed at the dictates of the pentagon
EY the leaders of America and which is
followed by them at the dictates of the
Ormament manufacturers, Naturally, a
Coumiry which depends on  or  which
fPccialises in arms and selling of arms to
Cther nat‘ons is not a country which can be
'Nterested in peace.  Sccondly, no Indian
has been taken by surprise because we
h:“’_e Leen told time and again that the
United States of America stands for and
has stood for peace and has stood for the
Oppressed. We find that in the case of
the Bangla Desh they are supplying arms.
Of course, in the beginning we were told that
N0 arms  wil| be supplied to Pakistan.
Then, we were told that arms were being
Snpplied because these agreements have
f;.{u:]‘:ﬁ[:[ reach.cd carlicr and they are being
e ed. Now they have c\-‘cr!.smpped
und:g that, L_Indcr these conditions and
bas ti‘ these _tflrt‘umsmnccs, our  country
'8 taken the right step.  We have entered
00 an agreement with a  neighouring
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country which believes in ending colgnialism
which believes in socialism and which has
at time stood for the oppressed people and
with whom we have found our policy being
similar.

Sometimes when our critics were talking
about our

siding with Russia, it was
replied by our Prime Minister, Why do
you talk our siding with Russia? Why

not think in terms that Russia has sided
with us ? There have been occasions when
we and Russia have voted together or acted
together...(Interruptions)

SHRI SAMAR GUHA (Contai) : Don't
you know the Newton's Law of Gravitation?

MR. SPEAKER : No please.

SHRI S, D. SHARMA : These have
been the cases where we have stood by the
oppressed people. Now, at the present
moment when India is convinced with our
policy of standing together with the
oppressed people, the oppressed people of
Bangla Desh, it has taken an approach and
has taken a decision to support the oppressed
people. The USA and certain other count-
ries started (rying to equate these two
countries, trying to show that this is con-
flict between India and Pakistan,

They even suggested thut there should be
Observers posted on the borders of India and
of Bangla Desh, their objective being very
clear, namely, they have been thinking to
stop the Bangla Desh fighters from acting on
the border. It is natural. 1 think that
there should be ne hesitation of our assert-
ing that this whole House and the people of
India, to every man, stand committed to
helping the people of Bangla Desh who are
fighting their battle for democracy, for secu-
larism and for socialism and for better
relations between the neighbouring countries
of India and Bangla Desh, We will support
them to the full. 1In that context, when
this question came, there have been prople
talking about our finding it difficult. I would
say that in this Agreement cerlain things
have come out very clearly,

First of all, 1 would like to state that
this Agrcement supports our view that the
oppresscd people must be supported. This
Agreement clearly lays down India's policy
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of fighting against colonialism, which is a
right policy.

In Bangla Desh, at the present moment,
what is sought to be done by the military
junta of Pakistan is nothing else other than
"military suppression and exploitation of the
people of Bangla Desh, This Agreement
brings this out clearly and I think this is an
achievement of ours. Sometimes it has been
said by some that it is a military pact. 1t
is not so. It is not a military pact, As
it is not a military pact, we have not devia-
ted from our policy even a bit. In the
military pact, it is usual to add clauses to
the effect that in the case of agression
against one of the parties, the other party
will automatically enter in the conflict, This
Agreement does not provide for that,
It provides that in the case of aggression or
threat of aggression, there will be mutual
consultation. The two countries will con-
sult together and take effective steps, which
can include supply of arms and by various
other ways. But there is not that kind of
automatic acti n on the part of the other
party which is a pattern of the military
pacts, There is also no question of a com-
mon command. So, from all these facis,
it becomes very clear that it is not a case of
any mililary pact.

Mr. A. K. Gopalan has rightly pointed
that the emphasis has been rightly laid on
development of economic relations. OQur
economic relations with Russia and the
socialist contries have becn growing conti-
onuously and by this Treaty they will grow
further., There is no doubt about it. The
clause relating 1o most-favoured natioas is,
I think, an achicvement on the way we have
been developing our relations so fas as

Russia is concerned, This will definitely
improve in coming menths, Qur cultural
relations should also improve, That has

also been provided in this Treaty.

There are certain people who talked in
terms of our having been aligned or of
departing from our policy of non-alignment.
There is no such thing here. We must
remember what has been repeated time and
again that our policy of non-alignment has
been a policy whereby we will not subordi-
nate our national interest v the interest of
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any super-power, whatever it may be. This
is the policy which has been followed, as I
said, which was advocated by the Indian
National Congress before Independence and
this is what has been followed also ever
since our Independence. It was in the year
1947, on 4th December, in this very House,
in the Constituent Assembly, that Pandit
Nehru made it clear :

““We propose to look afier India’s
interests in the context of world
cooperation and world peace.”

This sentence is very significant. We
have made it clear that we will look to
India’s interests and we will look to world
peace. Both are important. There is no
question of subordinating one, namely
India’s interests in any way whatsoever.
Pandit Nehru was very clear in his speech
in the Constituent Assembly. He went on
to say how India’s interests would be seen,
and he said :

‘“We are not going to join a war
if we can help it and we are going
to join the side which is to our
interest when the time comes to
make the choice. There, the matter
ends,”

Consequently, we must remember that our
policy of non-alignment is a policy which
is in the national interests. He made it
clear in 1948 again that we had adopted the
policy of non-alignment not only on the
idealistic plane but it was a practical policy
which was in the national inlerests,

So far as this treaty is concerned, I
would like to say that this is a treaty in the
interests of our country, I think thatin a
way here the matter should end. We have
taken this decision at a time when there
was sabre-ratiling going on by the military
regime of Pakistan. We have taken this
decision when India was being threatened
by Yahya ¥han. This should be a warning
to Yahya Khan and this should be a warn-
ing to those who are instigating Pakistan in
these actions. From this point of view,
this should be welcome,

Of course, one thing more is there, We
have made it clear that this is not directed
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against any country whatever. We would like
to enter into similar agreements with other
countries.  Consequently, 1 think that there
could be no two opinions about the basic
faClS‘. The first is that this treaty is in
the interests of India. The second is that
“'"5_ treaty has come at the right time when
India was being threatened by its neighbour,
and the third is that this treaty is in accor-
dance with the basic policies which were
adopted by our nation even before Lndepen-
dence when we were fighting for Indepen-
dence. At that time, we said that we
would stand for the oppressed people, and
today we are standing for the oppressed
people, and in the wake of it, whatever
difficulties may come, we are going Lo face
them, and in fuaci g them here is a big
power which comes to our help. This should
be welcoms, This is welcome. W do not
want to sever our relations with any country
whatsoever. There is no qaestion of our
relations w.th America deteriorating.  They
should really improve. Really speaking, it
should be known to Mr. Nixon and Mr.
Nixon should recalise that the people of
America are not with his policy. This is
very clear inasmuch as he has tried to curb
the statements by some of his colleagues.
My personal feeling is that in this matter,
Mr, Nixon is isolated, so far as the American
public opinion is concerned. I hope that
this treaty or agreement will have a sobering
effect and as a result of this, Mr. Nixon, the
leader of the USA may take a more realistic
approach and give up his predilections in
favour of Pakistan, which had been know
even before he became the President of
the USA,

Consequently, [ congratulate the Gov-
ernment on this decision, and I hope that
as a result of this, many more agreements
will follow after this and the whole thing
will serve the interests of peace in the world,
for which India stands,

SHRI H, N. MUKERIJEE (Calcutta-
North-East) :  Mr. Speaker, Sir, the Indo-
Soviet Treaty of Peace, friendship and co-
Operation which has just been signed is a
landmark in contemporary history. Speaking
on behalf of my party, 1 consider it a
Privilege that we are enabled in our national
forum to express our sense of happiness
which I have no doubt is sharcd by the
overwhelming majority of our people that
this trecaty hes been brought about,
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Our mind goes back the days before
independence when radical opinion in this
country had hirched its wagon (o the red star
of the Soviet Union, Those were days
when Rabindranath Tagore, Prem Chand
and Vallthal at one end and Jawaharlal
Nehru at the other, were fricnds of the
Soviet Union, When our country was in
the throes of a freedom struggle which
appeared to some people to be not quiie in
conformity with the international policies of
the Soviet Union, our national leadership
never hesitated to point out that the Soviets
were a precious asset in world politics which
this country wanted to cherish to the best
possible extent.

I remember also —because it is some-
thing which cannot be forgotten—how a
short while before our independence, in late
1945, when at San Francisco there was a
conference to inaugurate the United Nations
Organisation India was represented by a
few nominees of the British Government
who had gone, to speak, in the buggage of

the British Government, but on that
occasion the Soviet  representative,
M. Molotov, had made a speech in which

he said that the day was not going to be
distant when independeat India would take
her place in the UN. I remember this
because it was related to me by Shrimati
Vijaylakbhmi Pandit who was present on that
occasion and she told me that when she
heard those words, she could not resist tears
welling into her eyes. It was a declaration
by a power which was the victor in the
ani-fascist war that its sympathies, as ever,
with the independence aspirations of the
Indian people.

We know also how afler our achieve-
ment of independence, when we discovered
our western patrons, the big-monied
countries, were interested in carrying on
their policies of exploitations in a different
way, when we discovered that they wanted
to retain us in a state of planned backward-
ness in the context of their meiropolitan
economy, it was the Soviet and other
socialist countries which had come into the
picture, largely on account of the Soviets
having becn there on the world map, and
began to offer us the kind of economic
assistance which enabled us to build the
basic uspects of our economic  struclure,
That is wby we have discovered the Soviet
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Union assisting us, It was her interest to
see an India always free and growing ; it
was the interest of the Soviet Union to see
that India developed in such a fashion that
we have a socialist society in this part of the
world ; therefore, it was natural for the
Soviet Union to assist us in building our
econemy. So we found that in the depart-
ment of iron and stee!, in the sphere of oil
exploration and rroduction, in the field of
heavy machinery building, in the aspect of
basic chemicals, in agricullure on a large
scale, as in the Suraigarh Farm, and in
so many other ways, the Soviets camc
forward to assist us so that we could
develop our economy and make it so power-
ful that we would not be at the mercy of
those elements in the international life which
tried to make mincemeat of ihe kind of
freecdom that we enjoycd.

We have fcund, therefore, in the Soviet
Union, a fiiend, a friend in need which has
been a friend indeed, a fricnd who helped us
over Kashmir, over Goa and over very many
other aspects, whenever we were in diffi-
culty, and our difficulty was caused not
because we were wrong but because we were
put in & corner by the vested interests in
big money circles in international affairs,
It was the Soviet Union which camc forward
to assist us. That is the background which
we (oday remember.

We may hgwc had our differences from
time to time and this couniry being
an independent couniry, whe.e live one in
every five ¢f the world's porulation, it is not
always easy 1o see in the same manner as a
big power: like the Soviet Union or the
United States.  That is a diffcrent matter.
But we have discovered in the Sovier Unjon
a friend which stood by us in fair weather
and in foul, and that is why today there is a
special, added significance 10 the Indo-Sovict
treaty of peace, friendship and co-operation,

It is also, as the Minister said yesterday,
a trealy of non-cpgression, and it provides
a creditable assurarce that jn the event of
an attack or a threat of an auack, the
contracting partics shall immediately consult
each other in order to remove such a  threat
and to take appropriaze cffectice mensures
to ensure pecce and Lhe sccurity of their
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countries., We know how this country has
gone through searing experience; this country
has seen perfidy of an order which perhaps
to many of us was not quite imaginable
before. This country has seen over the
issue of Bangla Desh where unarmed people
were being put to the sword, tortured and
killed in a manner defies cvery canon of
humanity. We have seen how over the issue
of Bangla Desh, there has come about the
collusion, a calculated, conscious connivance
belween the United States and Pakistan,
joined today by China with a perverse sense
of partnership in a sort of international guilt
which should not have besmirched the
escutcheon of a socialist country. But we
have found this kind of thing happening.

We have found particularly in the
United States, imperialists who have been
the international gendarmes of reaction and
who have Lept their bases in different parts
of the world in order to maintain their
supremacy and their hegemony all over our
globe., We have seen the United States
sipping in our cup and dipping in our dJdish
and iotervening in our uffairs in every
imaginable manner that was open to them,
We have seen the United Siates also profess-
ing to be friendly, talking to the Foreign
Minister in a manner which was completely
repudiated by their action when they gave
Pakistan a sort of diabolic assistance to be
utilised against the wonderful freedom urge
of the pecople of Bangla Desh with whom we
have declared in this Parliament our
solidarity and our complete sympathy.

So, we had gone through a period of
spiritual searing of the soul. We have seen
these imperialist powers in aclion, We
have seen how even when their people were
roused to a consciousness of the enormity
that was being prepetrated by the yahoos
of Yahya Khan, even then, the great powers
like the United States

and the United
Kingdom cou'd not do a single thing in
order 1o assist the movement in Bangla

Desh, but on the contrary, could assist
those barbarians in power in Islamabad,
who are not only endangering the security
of our country but who are besmirching
the entire idea of civilisation,

That was the experience
have been  witness, and  that
discover that we have to hive a

to which we
is why we
friend who
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would come to our need and we knew that
En the Soviet Union we had a friend who
1s ready all the time to assist us to the
extent that was possible,

I know that our strength has ultimately
to be our own strength., We can never
rely on others whoever it mizht be, but
of course, friendship is important ; if
civilisation has any meaning, if human
intercourse has any kind of qualitative
aspect, friendship is imporiant. We rely on
our own streng'h ; there is no  doubt about
it. We are an enormous country : we
have a country with a stupendous civilisa-
tion to make ourselves proud of our past
and to make us confident about the kind of
future that we shall build,

We know at the same time that we
carry too heavy a load because we are an
(.)ld and complicated country. Our country
is old, our civilisation is old, our land is
tired with the cultivation of four to five
thousand years. We know that in every
way we are entired country, but at the sam:
time we are a couniry which has a tremend-
ous future, and we have to build our own
future on the basis of our own strengh,
there is no getting away from it. We are
not a country 1o be taken foi granicd by any
country, whichever it might be.  We are a
country which is going to build a seli-reliant
¢conomy and that sort of thing, but that
can only be done in the conditions of the
modern age, amid the restless technological
engines of today, by a process of friendly
intercourse, And fricndship is possible
with those whom we can trust. And as far
as our international cxperienze is concerned,
We can trusi the Soviet Union, They have
qud by us in fair whether and in foul,
and they are ready to assist us, and they
have shown it by their conduct. They have
assisted us, they have helped us to build
our own incependent structure of economy
even in so far as our military strength is
concerned. No oither country has come
forward, has shown the least little inkling
t_‘>f coming forward, to help us build our
independent  cconomy, independent  in
military production as well as in every other
sphere of economic production.  They have
done it, and that is why we lock upon them
as friends whom we can trust,  andd,  there-
fore. I would like to sccond what my hon.
friend Shri Gopalan has said.
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Now that Government has entered into
this treaty, this treaty of friendship, of co-
operation, of non-aggression, a treaty which
is in entire conformity with our principle of
non-alignment, a trea'y which does not make
us play a subordinate role to anybody, a
treaty which has nothing in it of the nature
of a subsidiary alliance which is a feature
of even the P. L. 430 Pact which we signed
with the United Siates, a treaty which is
beween independent partners all on alevel
of equality, now that we have got this treaty,
and now that the headache over the
Pukistani-engineered crisis in regard to the
Bangla Desh issue has to some extent been
mollified, now that we feel that we are not
without friends even when there is a threat
of war and we have to counter it entirely on
the basis of our own strength which happens
to be not very large, now that we have got
this treaty, let us shed our approach of cold
feet in regard to many matters, We have
shown this co!d feet mentality for far too
long. Over the issue of the reccgnilion of
Bangla Desh we have shown this cold feet
mentality, This cold feet mentality should
be discarded. Over the issue of giving full
diplomatic recognition to the Democratic
Republic of Viet Nam  there should no
longer be any hesitation.  Over the issue of
giving the recognition that is appropriate to
the National Liberation Front of South Viet
Nam there should be no further de'ay.
Over the issue of recognising the Demo-
cratic Pcop'e’s Republic of Korea full
diplomatic recognition and eicvation of the
piesent  Consular  status 1o Embassy
¢xchinge, there shou!d be no furtker hesita-
ticn.  Cver the issue of the recegnition,
full diplomatic recognition, of the German
Democratic Republic there shou'd not be
any fur her besitation.

I do not say that it all happens over-
night, Let not things be done in shat kind
of petty, dramatic fachion.  That is not the
point, but the point is that we are not
without friends, We never should have
thought that we were without friends. 1
know my hon, friend the Foiergn Minister
did assure us earlier that we were not
without friends. Perhaps he could do so
because he did have contacts with  different
Chanceries, he had been to Moscow and
elsewhere, and  he knew  where friendship
could be expected, he knew that from the
socialist countries and socialist counirics
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alone we could look forward to the kind of
sustained assistance which is India’s due,
and that is only natural because other
countries would take us at our word. We
profess socialism, garibi hatao and all the
rest of it leading to socialism. Since we
profess socialism, the other countries
naturally take us at our word and want us
to advance in the direction of socialism.
That is the wonderful vested interest which
the Sovict Union has in this country, and
very rightly to. That is the one silken thread
which nothing can break, that is the bond
which nothing can destroy,  That is why
the Soviet Union, knowing that India is
likely and likelicr to move in the direclion
of socialism, in spite of certain gentlemen
trying to put spokes in the wheel of progress,
is our friend. We know it is on account of
that the socialist couniries led by the Soviet
Union would be our friends, our consistent
friends. They have shown already by their
conduct, political, military, economic,
diplomatic and every other way, in inter-
national forums and elsewhere, that they
are our fricnds,  That is a feeling which has
been consolida‘ed and codified in this treaty
of peace, friendship and cooperation.

I do not wish to prolong my speech.
But I would like to say that thit is a treaty
which is in entire conformity with our policy
of non-alignment, whizh again is fundame-
tally a policy of peaceful co-existence. This
treaty enables us to go aheid, not too fear-
ful of .he dancers that appear to be in the
way at the present moment, Thercfore,
this trealy enables us to  shed cold feet
mentaiity and 1o omake bold steps in natio-
nil as well as in international affairs, This
is a ticary  which is, therefors, to be wel-
conid, which would enable India to refash-
ion. This is a trea'y which underlines the
great fuct of contemperary  history, which is
that the forces of socialism aie advancing,
and as sure as  the sum  will rise tomorrow,
as  swe o5 night follows  day or day
follows night, whichever way you look at
it, the forces of socialism are going to over-
power a world  which s now in decline as
far as bie money inferests in this country
and elsewhere are concerned,  That is why
India today is beginning to full into line
with  this  radical march  of the people
towards a new kind of society, a societly

without exploitation, a society where equality
of opportunity would enable the flowering
of civilization in a manner which  has so far
been the dream of Utopians and the illusion
of philosophers. But that is the kind of
society which has got to be achieved and
which can be won only by the kind of con-
certed effort in regard to which we are
taking certain steps. That is why this treaty
is to be welcomed.

I am very happy that we are all enabled
to rejoice over something which at long last
this Government has done, 1do hope that
they do something to follow it up, so that
the rejoicing might not be something which
is a temporary phenomenon, Let it be part
of the political structure of the world today
and let India go ahead and play her role in
that world,

MR. SPEAKER : Shri Hari Kishore
Singh. (Interruptions). Order, order. Mr,
Samar Guha, you have no licence to get up
every time. It is a very bad habit. (Jnter-
ruptions). This gentleman is unmanageable.
Any time he likes he gets up., Afier all,
we have to seek some solution for it and I
need the cooperation of the House for that,
He does not look towards the Chair at all;
Shri K.D. Malaviya,

13.47 hrs.
[MR. DEPUTY-SPEAKER in the Chair)

SHRI K.D. MALAVIYA (Domariaganj):
Sir, in many respects, yesterday was a great
day. It was 9th of August and it is well-
known to all members of the House why it
was such a great day. [t was the day on
which  Government introduced the Bill
which finally settled the fate of a class of
people in (his couniry which was most
insignificant and yet wasa dead weight on
this country. It was alsv a day when a
treaty was signed between the two great
countries, India and USSR, which only
reminded us once more that we have moved
forward in a big way, we have taken once
more a big stride, towards the realisation of
the great goal tha: was put before us by our
great philosopher and visionary, Pandit
Juwaharlal Nehro, namely, peace and soli-
darity wi:i all developing countries  of the
world and world  peace diself.  Therelore,
this is a great occasion when we should g
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congratulate ourselves that the two great
nations have entered into a treaty which has
far greater implications for the future peace
of the world and, more especially, for our
own great continent of Asia,

_It is going to compel many of our
DOllllical parties of India to 1evise their
entire concept of the future, It is going to
compel many of our political parties to give
up their own wrong notions about what is
flﬂDDening round the world. And ultimately
it will establish faith in those people who
were isolated, who were called mad people,
but who were dedicated and devoted to the
cause of wo:ld peace and solidarity of deve-

loping nations of the world.
I

Yesterday’s great act of the treaty be-
tween the two great countries will also
remind us that there is a counltry, which is a
greal country, the United States of America,
\.'Vhose leadership mostly acted unwisely
In the last four or five decades. The leader-
ship, in spite of the fact that it was advised
intelligently and honestly by people, has
always taken great pride in its policy and
Philosophy resulting in the spread of dis-
cord, disunity and exploitation of the poor
world. Therefore, I have no doubt in my
m-qd that those isolated parties, which are
hesitatingly supporting the great treaty that
“{e signed yesterday, will give up their hesita-
tion and will whole-heartedly support it
W_ith understanding. [ do not agree with my
friend, Shri Hiren Mukerjee, wh:n he said
that our government was developing cold
feet on Bangla Desh. If it were so, yester-
day more than a million people would not
have come out in the s:reets of India 10 give
their verdict in favour of the great leader...
~(interruptions).

SHRI PILOO MODY (Godhra) : I want
30'kn0w why more people did not turn up.
Did you run out of money 2

SHRI K D. MALAVIYA : There has o

Be a littlo sense of proportion in the under-
Standing of the psychology of the people, so
i::nﬁs.“my hon.  Friend, Shci Mody, is con-
o ti: i He seems mcap:t_ble of appreciating
he act why and how million people gathered
i aln ‘;0 mf”‘-}’ people never gathered.  He
g W-.l.?s dazzled by the tinkling of money.
. Su?.‘. money  when there is no money; he
®€s sin whore there is go sin. 1 have all
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v
my pity for him and 1 hope he will gst

wiser now. Let him now not dispiay that
political foolishness which his party had
been showing so far. I still hope that in
future he will very seriously think as to
what changes are taking place in the country,

Great changes arc visible in this country.
But T am not going to deal wiily them now,
I only wish to empaasize that considercd
from every angle. World peace is very funda-
mental for our country. World peace, in
my opinion, is the opposite side of the coin
of economic development program nes of
all recently freed countries. The tw) are
inseparable phenomena. f tiere is no world
peice, our econoimy will remain i jeonirdy,
Therefore, in the interest of our own
country, we have to take sieps which will
ensure peace, understanding and co-opera-
tion between all the countries. Tnis document
which was signed yesterday has repeatelly,
in almest every page, emphasisad the neces-
sity ol pcace and cooperation not only
between our two countrics bt peace fur the
whole world.  This documeznt is a re-dadica-
tion to the cause of peace a cause which
wis declared necessary by our great leader.
Therefore, even from the practical poiat of
view, and not only frem  the ideistic point
of view, even from the poinl of view of
justifying what we have done in the cise of
Bungla Desh, it is very nccessary for all
pulitical partios of the ¢ouniry (0 sapport
us and to noe that the Governmentr of
India has received the verdict of susport
from millions of our people.  This w.as voce
more illustrated yesterday ,

I would again Jike to refer to the think-
ing bankruptcy of the leaders of U, § A,
Wien Mr. Eisenhower was the Presidzat of
his nation he chose his younzer broiher,
Milton Eisenhower, 10 go to Latin America
to see why the dollars that were being
showered on Laiin America  were not bring-
ing back friendship from that coun ry. What
Milon  Eiseahower had to report to  his
President brother wis that not friendshin but
a revolution in Latin - Americt was coming,
it was inevitable and the country winted to
be ftree from the imperialist influ nee of
dollars as well as the U, S. A, supported
military dictacorship from  that countey and
a period was coming  when Anerica would
lose all its influence because ol its inperia-
list policies and the evil that imperialist
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philosophy always brings about the American
people themselves gave warnings to their
President whether it was a war on Negroes
or whecher it was a war of aggression in
Vietnam. I would ask my friend, Mr. Piloo
Mody, to specify a single case in the last
15 years where the people of America had
not challenged their leadership on poli:ical
arrogance and stupidity of the leadership of
that country. They suffer from a cancerous
disease, and that disease we call the disease
of Imperialism. They want to exploit the
poor people, They want to invest their
money in order to enslave the people. With
all their good aspirations, those pcople who
have been recently freed, they want to for-
get that they are a freo people now, Now
what we have done in Bangla Desh has only
justifi.d our faith in freedom, in interna-
tional justice, in national indep~-ndece; and
the atrocities of the military regime will be
challenged and will not survive,

14 hirs.

Therefore it is because we have to vindic-
ate all those values for which we have stood
in last decades that people are now support-
ing our Government 1o go ahead in support
of the Bangla Desh cause. But this treaty
is much more than that, It gives a warning
to countries which want to act in a stealthy
manner against the interests of developing
countries. [ would like to ask those pcople
who have any doubt about it as to why Mr.
Nixon arranged in such @ mysterious fashion
a meeling between himself and the leader of
of China at distant time without giving
notice to those ccuntries which were really
interested in knowing about it. India is
the next door neighbour of China and, as
they say, if the American ledership is in-
terested in the peace of the world, why did
they not inform I[ndia as to why Mr. Nixon
was going to mect the leader of China ;
what was the motive behind it 7 It is too
mysterious a mission be called a journcy
for search for peace.

But we would not like to denounce it.
If Mr, Nixon wants to go and see Mr, Mao
Tsc-tung, it is his business. If he wants
peace, we welcome it,  [f he does not want
peace, we arc ready to face them because
we have the satisfuction that we are with
the cause of the exploited people.
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This treaty only opens the gate for
going further and entering into agreements
with those countries of our own continent
who want to cooperate for the common
rcause which has been described in it, that is
of peace, cooperation, understanding and
szcurity of their own countries.

I am in full agreement with the two hon.
M:mbers of the two differing Communist
Pariies which do not agree among them-
selves. | agree that a time has come now
when we should have a new look at the
pace of the movement which we have been
building to enlist friendship and increase
cooperation with those countries which have
extended their friendship to us. Friendship
is a two-way traffic in international diplo-
macy, If we want it, we must respond to
friendly gesturcs of others,

If the world movement of peace is going
to succeed, it will have contribution from
the people and the Government of India. 1
have no doubt that the Government of India;
has the fullest understanding of the implica-
tions and the philosophy of the world peace
movement. It might be a li'tle different
thing when a certain step has te be taken,
That is & point where there could be a shade
of difference among ourselves.  But we have
got (0 leave the final judgment to the
Government which has the general support
of the penple, of world opinion and of all
those devcloping countries of Africa, Asia
and Latin America. There can be no doubt
about it that India today stands as one of
the most important countries towards whom
the pcople of developing countries are
luoking.

Agiinst this background [ want the
political partiecs on my right to reassess
their undersianding. Let them not get
emoltionally disturbed as my hon. friend,
Shri Samar Guha, sometimes does get
disturbed,  Let him not be disturbed as to
what happened at a particular point of time
be'ween two countries or what the USSR
did with rcgard to Hungary. Let us sce
what has happened recently and what we
have done, We are now rededicating our-
selves  for those wvalues which we have
followed and for which we have becn loudly
committing ourselves pubiicly, both national-
ly aud internationally,
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As I said, this document rcpeats and
emphasizes the fundamental aspect uf peace
and cooperation and strengthening of our two
countries. The policy of non-alignment has
also been recognised by the High Contracting
Parties. 1 would like to quote what our
great leader Nechru said about non-align-
ment. This policy of non-alignment cannot
be defined in any specific terminology. 1t is
not a scientific but surely a popular word in
diplomacy

SHRI ATAL BIHARI VAJPAYEE :

Neti, netj,

SHRL K. D. MALAVIYA: It is a
q?cstion of understanding. If 1 am not
wise, 1 will not understand non-alignment....

SHRI ATAL BIHARI VAJPAYEE :
He has the monopoly of wisdom,

SHRI K. D, MALAVIYA : I am very
keen on sharing my wisdom with him. But
e is refusing 10 share wisdom. What. can
I'do ? I am just trying to explain to the
House what Nehru said about non alignment.
He is quite clear and, I hape my hon, frie..ds
will get some light. He suys :

“As a maller of fac., we go as far
as possible to try and win them
over, It is not our purpose 10
enter into other people's quarrels.
QOur general policy has been to
avoid entering into  anybod'y
quarrels, I 1 may say so, I have
come more and more to lhc conclu=
sion that the less we interfere in
international cenflicts, the better,
unless, of course, our own interest
is involved......”

That is the policy of non-alignment. It is not
neutrahty, According to our respected leader
Mr. Kunzru, he thought that the policy
of npcucrality was more dynam.c than the
policy of non-alignment. Nothing can be
mors wrong than that, nothiog can be more
unfortunately  misundesstond than that.
Then, he says :

“......for the simple reason that it

is_ not in consonance with our
dignity just to interfere without
producing any offect.........
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If we can produce any effect in bringing
about peace and justice to developing
countries, then we have to interfere. That
is also a dynamic aspect of non-alignment.
He made is quite clear.. It is for us to
understand now, We have the right to
interfere where we feel that for the cause of
peice and internalional justice we should
inierfere,  Therefore, we have to interfere
and we will interfere.

Further, he says :

“......We should either be strong
enough to produce some effect or
we should not inerfere at all......

No hing could be more dynam‘c and more
practical than what he said within the sphere
of scientific meaning of the word “non-

alignment™.

““1 am not anxious to put my finger

into every pie., Unfortunately,
sometimes, one cannot help it,
One is  dragged into it. For
instance, 1h:re is the Korea

Commitiee. Well, not only are we
in that Commitiec but ultimately
our represcntative becomes the
Chairman of that Comimilttee.

Now, even when had expounded (he
philosophy and theory of non-alignment, he
sent a representative of India to be the
Chairman of the Committee on Korea. All
that only shows we can interfcre when it is
our own inierest and it is a common interest
of all those countries which are explvited
and which have been r.cently freed afier the
Second World War. The peoples of Asia,
Africa and Latin America are of a common
brotherhood. That is why we look for
peace in the interest of our own economy
and in the interest of our own national
solidarity.

Here is a situation where freedom is in
peril in our neighbouring country. Bangla
Desh has been threatened with extinclion.
Therefore, it is our sacred duty to  see that
in our own interest as well as in the interest
of freedom, peace, security and cooperation
of ull countries which are cxploited we go
with them.

1 tauke this opportunity 10 congratulate
the Government on signing the (reaty and, I
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hope, this treaty is going to be the first step
The next step should be more radical show-
ing concretely and clearly that we are mov-
ing towards socialism, cconomic indepen-
dence and peace in the world.

SHRI K. MANOHARAN (Madras
North) : The Indo-USSR Treaty has been
characterised as the land-mark in the con-
temporary history of the world and has been
considered one of the greater momems of
this country and the red letter day in the
history of international relations of this
great nation,

Much has been said about the treaty.
On behalf of my Party I think I must also
submit something for the consideraiion of
House, The treaty that has been entered
into and signed yesterday refiects the mutual
understandings beiween the two counirles
of the world and it reveals the mutual trust
that we have reposed in ourselves It ex-
plains the mutual appreciation of the in-
ternational situvation and particularly, the
situation which obtains in this part of the
world and it ushers in a new era as it
and future consnlidation of
friendship is assured,

w.re
the Indo-Soviet

This treaty is not intended to sound the
bellicosity, on the contrary it is designed to
find out areas where peace is assured and
it is designed to extend the horizon of peace
nothing but peace, So, to that extent, it
is the partriotic duty of each and every
citizen of this country to welcome the treaty
that has been signed yesterday.

I am very happy to note, Sir, that with-
out any single solitary exception, all the
political parties supporied this treaty. To-
day morning only I came to know sur-
prisingly envugh, but pleasantly, that Mr,
Vajpayee also has supported this treaty,
Mr. Vajpayee always used 1o live in his own
isolation not only with regard national
matlers but also regarding international
matters. | asked him in the morning,
‘Like a bolt from the blue a sudden reaction
from your side'. He said, ‘1 wholc-hear-
tedly support this treaty, but.........", the
‘bul’ bas its owa meaning ([nterruptions).

In general, this treaty has been accepted
by all the political parties of this country.
So, I think it is my duty to copgratulate
(1) the Prime Minister and (2) the External
Affairs Minister, Mr: Swaran Singh. But, I
am not satisfied with two because, accord-
ing to paper reports, attempts have been
made for the past two years in the External
Affairs Ministy for this particular treaty,
If it is true, the real credit must go to the
former Foreign Minister, my good friend,

Mr. Dinesh Singh who was the architect of
this treaty.

SHRI ATAL BIHARI
Now we are not clapping.

VAJPAYEE :

AN HON. MEMBER : Are they against
Mr. Dinesh Singh ?

ANOTHER HON. MEMBER : Might be,

SHRI K. MANOHARAN : Mr. Deputy
Speaker, 1 have gone through the treaty
that has been signed. The operative part
of it is Art. 9 which rightly explains the
purpose of the Treaty. So, we can have
every salisfaction to believe that this is not
a war treaty on the model or patiern of
what my friend, Mr, Piloo Mody, is going
to say, the Warsaw Pact, ......(Jnterruption)
because we had our secret confabulations.
So, this is, according to me, a non-aggression
pact. It is a peace pact, I.is a pact in-
tended for peace, nothing else,  So, unless
we believe ourselves, unless we believe our
friends, 1 doubt very much whether we can

be anywhere at all. The cperative part says,
1 quote :

Cach High Contracting Party under
takes to abstain from providing
any assistance to any third parly
that engages in armed conflict with
the other Party, In the event of
either Party being subjected to an
attack or a threat thereof, the
High Contracting Parties shall
immediately enter into mutual
consultation in order to remove
such threat and to take appro-
priate effeclive meacures to ensura

peace and the security of their
countries.

This does not mean immediate declara-
tion of war, It mesns mutual consideratien
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and consultation in order to remove such
threats. It is not against any countries,
as rightly pointed out by our External
Affairs Minister. It it not at all against
any country, whatsoever,

NO}V, let me quote Article 11. This is
someth_mg which we cannot think of
appreciating.  According to Article 11, the

duration of the Treaty will be 20 years.
It says'; -

This Treaty is concluded for the
duration of twenty years and will
be aulomatically exiended for each
fuccessive period of five years
unless either High Centracling
Party declares its desire to termi-
Nate it by giving notice to the
other High Contracting Party
twelve months prior to the expira-
ti.n of the Treaty.

L think, this 20 years’ duration, though
Bot criminal, is something which we cannot
think of, we cannot appreciale. According
0 the United Arab Republic trea:y, the
period wus only 15 years. Here, the period
1s 20 years., 1t is not yet ratified, according

10 reports. I think if it is possible,
this might be reduced to five years,

don’t say that onmce this duration
Of 20 years is agreed  upon, India

Will become a stooge of Russii or that

Russia will become a stooge of India. But
then, evep psychologically speaking, 20 years
‘_i”alion I1s something which can be aliered
if Possible, before the Trealy is ratified.

Also, there is enough possibility of
h‘f‘-'ilig such kinds of relations and contacts
With other countries ¢f the world, That
also is 1here, including United States of
America, This Trealy does not mean that

SA is written off for ever, Because, 1
Want 1o draw a line in between the hawkish
Military junta of Uniied States of America
and the dovish people of the United S:ates
Of America. 80 10 %0 per cent of the
Ptople of USA are for peace. But it is
the so.called nucleus of villainry which is
functioning in the Pentagon which is against
al_l‘ sorts of treaties, If there is any possi-
b‘_“‘}' of exiending or acceleraling our
@'h'oma{ic functioning in such a way as o
nclude the United States of America, it is
&ll the more good.

And, utilising this opportunity, 1 want

'© suggest one thing. So far ws South
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t‘.

East Asian countries are concerned, there
are only two countries which could be
looked upon by other countries in this
region as natural leaders who could lead.
One is obviously India and tlic other is
Japan. But regarding Japan, 1 am sure,
all such counirics have already burnt their
fingers and their experience with Japan was
bad and bitter. The only country which
could be tzken as a leader in the entire
South East Asizn Region is India herself,
This is a very good oprertenity for the
Government of Ind:a 1o exploic the possi-
bility of establithing such contacts with
these countries in this part of the world.

I will not take much of time of the
House. Before I conclude, 1 want to ask
cur  Exrernal AfTairs  Minister only
one question, It is a sort of clarification
for myself. I have explaincd my position
very clearly, We welcome this is abcut
Articie I, on whch 1 weuld like to have
some clarification, This Article says :—

The High Contr:zcting  Parties
solumnly  declare that  enduring
peace and fricndship shall prevail

between  the
their peoples,

iwo countries and

OK.—

Then, what dees it say ? It says :

Fach rpatty slall respeet the in-
dependoenee, soverdignty and  terri-
torial intcgrity of the other Panty
and refram fiem ntorfering in the
other’s internal uffairs,

My simple question is this, 1 presumie that
tefore this treaty was signed, Soviet Russian
had already accepted our beundaries and
our territorial integrity and in turn we had
accepted the territorial intcgrity ol Soviet
Russia. I want to know from the External
AfTairs  Minister whe:ler the USSR has
categoricaily assured us and seeepted openly

that they wre commiited v cur own lerri-
tories and wheiher en that busis they ore
preparaed o chavge  the  maps  ahready
published there,  do ot mean ansthing
bad of the liigh Conmacing Parties, but
I want to koow that. I dhe wswer from
the hen. Mmister is in the  afinmative,

namely ‘Yes';, aud he says ‘Yes, we have
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got those clarifications, and the USSR has
already agreed’, it would be wonderful, If
in his anxiety to sign the treaty, the

External Affairs Minister has foregoiten
completely to get this clarificalions, from
Moscow, my humble submission to him

would be this, He must get a categorical
assurance from the Government of the
USSR that this means that and we need
not enteriain any doubt.  According to
the newspaper reports, Mr. Gromyko will
be here in India for four days - Be:fore
he leaves this country, let the Exlernal
Affairs Minister extract from him such
kind of assurance, if that assurance has
not been given so far. This House has
got every right to be informed about it,
Before the Parliament is adjourncd, let us
be informed about it. The hon. Minister
of External Affairs may just have his own
confabulations with the Foreign Affairs
Miunister or his counterpart from the other
country, and tomorrow or the day afier let
him come out with a statement before us
saying, ‘ves, 1 have already got the
clarifications, and they huave accerted our
boundaries and they are prepared to chanze
and remodel the maps which have been
already published there and they are pre-
pared to correct those maps in time’. 1
would request the hon. Minister to do
this,

In conclusion, I would say that I
welcome this trcaty. As I have said already,
it is a red-letter day in the history of our
country, and I once again congratulate the
Ministers respensible for this.

SHRI R, K, SINHA (Faizabad) :
Yesterday was a day of great decision.  In
the foircign policy debates n this House,
mostly our rightist friends in the Qpposition
ran down our foreign policy. They inflicied
us with their bug of inferiority complex.
They have never had faith in  the policy of
non-alignment and the future of this
country. The only tragedy with them is this
that they do not realise that our great leader
the Prime Minister and her able External
Affairs Minisier have given us a  decision
which will have its ccho and reverbera ions
all over the world.

The decison to singh  this treaty repre-
sents the will of the people of India. That
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is why even reluctant customers like Shri
Atal Bihari Vajpayee ale also forced to
welcome this treaty. Even though they are
reluctant, we are happy that a sense of pat-
riotism has also permeated them to welcome
something which approximates to our
national interests.

Let us examine what happencd on the
issuc of Kashmir and on the issue of our
confrontation with China, and who stood
with us. On the one side in the world there
is an opportunistic Sino-American collusion.
America is not going to go communist,
Taiwan is not going to float back to main-
land China, and North Viet Nam shall not
be happy. They share many problems
between the USA and China. Today, there
is an opportunistic get-together and a collu-
sion between those whose worst sins are
the sins of Bangla Desh. Today, when
Bangla Desh is dripping with blood, our
great friends like Shri Samar Guha would
be for condemning the people who are
perpetrating the atrocitieis in Bangla Desh
but not' the masters of Yahya Khan and the
yvahoos of Pakistan, those who sit in the
Pentagon and those who manipulate the
operations of the CIA. There are moments
in history when history has to be recounted.
There was a day when standing on the soil
of Kashmir, the Soviet leader said ; *Across
the border, we stand; when India is threa-
tened, you have only to call us and we shall
be at your back and call’. Then let us not
forget that it was ihe Sovict velo which gave
us the time factor which assured the people
of Kashmir of their proper place in the
Indian Union. Let us not forget these things
when some of our mimicking friends in the
Opposition try to equate the Soviet Union
and USA whenever such  questions are
brought before this House.

I have also read in a blessed national
daily in India on the front page a story of
Soviet arms to Pakistan when there was nonc
and then a parliamentary peroration in this
House equating Soviet friendship  with that
of the USA, when the only conspiracy afoot
was to make India give up Indo-Sovict
friendship.

Scwoday when we assort and  reassert
Indo-Soaviet  fricndship, we  are  asserting
something which is a thing which has grown
with time. Let us not forget the first con-
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ference of the Friends of the Soviet Union
which was inaugurated by our great leader,
Jawaharlal Nehru, Let us also not be
obvlivious of the fact that all over the world
lhe. Soviet Union has stood up to fight
against colonialism. Let us also remember

that when there was a problem with China
s (Interruption).

d A9 WY qar7 g | & Y s

8 9@t ¥4, gimfaes @it § ar
My jaundice is not as much as that of Shri
Dandavate and hijs friends, who have read
only CIA-published books, books of Arthur
Koestler and Burnham who have carried
on th'eir anli-communist campaign sitting in
the citadels of America, and who understand
Just one set of ideology.

I wunt to talk about our national interest.

On Ilhc issue of the border conflict between
Inc.’l.la and China, it was the Soviet Union
wl_nch warned China and then the Chinese
Withdrew their troops. It was because.of
ll}c Soviel Union’s support to India that the
Sino-Soviet conflict started. When it was
4 question of choosing between ‘Brother and
fru-r}d‘, when the Chinese invoked it, the
Soviet Union abandoned China for India.
_1 want to open before our lukewarm friends
In the opposition the pages of history to show
lh_al the Suviet Union has stood with India.
Did the USA support us in this, in our
fOrdcr dispute with Chin:? Is it not a
;CF that the USA supported the claim of
Awan on the Indian issue 7 Is it not truc
that the USA only wanted to use the India-
]]HIna conflagration for getting buases in
i::::ﬂ,l s:;tting American armed personnel
fricnd~n  ?  They never wanted (0 be
s of India.

chilIr::-n-]ct us not l'm"get that this mmllgrcl
Was fntcrnalmnal mm::rn.msm, Pakistan
im _1'1n_|pu1;ucd and masterminded by world
Periglism,  What Lappend ? Who has
t]?:nf.s};c-kcc' into the net, who has been
o b‘-:- ing mother of Pakistan, if it has
woﬂdttfn t‘h'."' _US_?.. the great }\.‘ildl.:l‘ of
9 Whlli't'pf.rmllsm ". Why should we forget
into OL?rM nmq Pak!smn to shoot its pul[cls
1965 1 Thsloltlfurs in the confrontation of
iimn;" e rs‘ is \m-!lfnt I want to ask of the
Cﬂngrcq;ug 5 my former colleagues of the
e s wihist Party, the Dandavaies
others. 1 want to place before them
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the pages of history that today it'is on our in-
terests and what is happening again—the Sino-
American collusion, The greatest sin. of
history is happening in Bangla Desh, And
then the Americans and the Chinese are
combined together and if we had kept quiet,
if no action had been taken by the Govern-
ment of India, these men would  have said,
“Look at India; India is friendless ; India is
isolated ; India has not got the support of
the peoples of the world,”” No, Sir. On the
bar of history stands Mao Tse-tung ; all his
pretensions of communism and international
socialism arc gone and were gone on that
day when he broke up the international
socialist camp.  Shri Mao  Tse-tung,
the great Ma» Tse-tung broke up the
ascociation of Afro-Asian solidarity. That
is why when the bombs fell on Sinai, when
the isreali aggression came, it was the Arab
armies that withdrew becausce of the division
in the Afro-Asian camp, and the division
in the international socialist camp, The
same happened, for, every bomb that fell
on Nor h Viet Nam the Chinese have been
responsible for it. So are the great Chinese.
Now, these Chinese, the preat heroes
of history still have Napolconic dreams,
because once Napoleon said that there is a
dragon sleceping and if the dragon gets up,
the world will be shaken But there are not
only the Chinese in the world ; there are
other people also in the world, and that
is forgotten,

The great, historical quotation of Lenin
is forgotten,  He had said that the Soviet
Union shall begin it, China shall carry is
forward but India shall complete it, In
that, it was never said that any country will
have the particular  ‘ype of monolithic
system, 1t was only said that viclory of
the poor people in the world shall be possible
if the Soviet Union, 1he land mass of the
Soviet Union, if the people of India and the
people of China stand together  for the
ideils of peace, anti-colonia'ism and for
prograssive ideals and owlaok in the world.
Who broke iv bai the Chinsse imnerialisis 7
They are the Chinese imporialists who can
shake hands with rulers o Hinda kingdoms,

who  can  shake hands with the
monstrous  Yahva Khw who is  worse
than Hitler,  Staln walked of communism,

but that great Chiese  leader who  gocs
trading in Hong Kong talks of colonialism !
What is happening in Macav where the
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worst stinking corruption takes place ? That
is the idealism of what they say and what
they do.

I think this growth of Indo-Soviet
friendship is a growth from our pre-freedom
days. It is a growth which is possible
because of the fact of Soviet support to us in
Kashmir, It has becn possible to us because
of Soviet support to us on the issue of our
borders with China, It is a growth which
is possible because in the public sector
growth in India, the Soviet Union has come
out with massive aid,

May 1 ask these friends, whenever it
has been a question of India being armed,
we could not get arms because of our
policy of non-alignment, We could not pay
hard currency. It was the Soviet Union wish
came out and gave us not the type of know-
how by which you have got to go back to
the master again and again, but the type of
knowhow where factoriecs will be installed
in India, aircraft fac orics and other factories
to make India self-reliant in the matier of
defence. Why should we not be huppy and
be proud of the fact that it was yesierday,
the great day of the August revolution, that
the treaty was signed between us and the
soviet Union, by which we bhave told the
world, “Look herc ; do not think India is
isolated,” On the issue of Bangla Desh,
the peoples of the world have supported us.
More than 200 Members of Parliament in
Great Britain supported us.  The Amerizan
Senate went on record in Support of us ;
and President Nixon continues to go on
sending arms aid, clandestintely and openly,
and every time we have been told it is not
so. That is why there is no credence
possible of American credibility.

Why is it that yesterdiy when this
announcement was made, everybody was
happy with it 7 Bccause, as a great theore-
tican said, foreign policy is an expression
of the inner urge 1o progress.  What is our
national policy today ? It is garibi hatao,
the national policy of strength which was
demonstrated by two million people who
were marching on the streets of Delli yesler-

day, a great day whech bas given us strength.

I wish to say further ithat our foreign
policy, so ably piloted by our Foreign

Minister, has brought India and USSR
closer together, and it does not threaten
anybody’s boundaries, it is with in th2 limits
of non-alignment, jt is a treaty of peace,
i is for the growth of peace in the world.

I would like, however, to sugeest some
minor chznges in our foreign policy. One
is recognition of the German Democratic
Republic. [ consider  the recognition
of the German Democratic Republic
symbol of the progress of the country
itself.  Tne more reaciionary a country, the
more away it is from recognition of GDR,
The more a country moves towards socialism,
the nearer it gets to recognition of GDR.
We should wot bec influenced by Dollar
imperialism or Western imperialism which
tries indirectly to influence our foreign
policy, Today India has stood up as
never before. Yesterday on the streets of
Delhi people from the whole of the country
have given a warning to the yahoos of
Pakistan that the [ndian barder shall
not be fouched, that Bangla Desh shall be
sovercign and free. We s.iall achieve this
purpose  which  has always becn before us,
The people of In:dlia will win,

=it Aza fagit awad  (@fary) -
ITleyeT WEITA, WiLT aFe M gifzag
w0 & dra 4 mfes, fagar 2t gz
Ft A1 Ay iR, & 39 A eAri@ W
& a1 a3 gur g

qgfa A1 a7 Fwar g adifs
az gfes g ns vz yzra s E—ar
fa=, g qv favara Grar sir @war g,
qar a7, st Arg T37 § WA FWw AT
gHar g |

gurdl fader Aifq § sigae aa@q ¥
wid #1 far-frdia gqia ¥ #18 §aT )
B4 g ( FF FT AT F HEURT 9T
FZar €92 31 FIe g4 G0 §, w7 99
A HUEATT &7 ATHAT HLAT 98T §,
siF AT gAIG HWg FHAGA gL §, gW
A 479 41 UFRHT 9T, g X ATT &Y
AFSI qIAT § |
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1962 % wta <1 7 gard syl
TN T, g% aifared ¥ g w
JETF I 9 | 1965 ¥ g¥ aifaug w4
F AT Fnda ¥ fou Faar qar | DA
agrifadal § gmd wfsars H1 @0 I3
F1 973 fFar | sy ¥ Fudie & gaa
WY R AFf9q zarg =aF #1 ;ifaw
) aifraa w1 F 1965 @1 @erd F
AT ZH QIMET F1 qAEET G F 20
faawr fFar | g3 & dza ¥ ga¥ o
fasia @15, ag arvgz ) 2as 0 43 *¢
BT T | gw g7 § stg o, wfsa wifa
4 aurfeas g oy

3 S R srgvrwar &, @F ¥
AT wH iy Fry gz@ifaal &)
WARFAT § | gw wgE A E
ilaar & 3g a9 g ot ga Wik
F A9¥ 43 a3 gl AL FT THE
T 7 g aa¥, wrr wa F A1 fared A
AMAVAFqr ) srar wAfCHr F A G-
Nt A wravawar 213z d@fg s
B uF gsar faa gaiq st € A) o4
B FAmg fear war =ifie )

¥ 2 Py w1 zafee i T F@T
R ¥ fs 73 gfy qifsrTd F arsas
RURT 7Y qe1 wedy & | AT fxAl ¥ g
g ar aj =) anfFai g7 @ & 1 aafzai
I 417 2ot 1 0% A0 AT T m3
RLIE T o w@r ¥ f5 mfsears sidar
T g w qZTAT FT FT AL
Wharsy a9y N &1 fAaAT AT AT AT
VA |l qifseama & qrEmE e

q’ = - -
: A FF F grwwE @ awdr g
3T & gare 100 MF avar @l

I S -
Ny WAty F w9 § 4 fze) F @R
U Ste W | wayw ug qgh w7 gge
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t

& | JT ANF FAT A1 A I FEATHIEIX
F qard o g feed @ qaq

Sqreqer 7EIza, ¥9 |@fy w1 & gafeq
W AT Fwar g aifts afa wika
Az arfvraia & fwar o awfag wag
# AT F ZEIAT AT LT F1 AFF A,
SE 9T W @WT W, FAT @
aFdr g 1

Fq ®AT WG & qifEeqr ®
FArgAY ar g T MF FT FIGAT ISAT
qigar g, wifstga A1 93 9999 FI
gar fou sfsargat 92 Far qgar &1
1965 & =\ 3 Tar & fwar 1 g@ @wx
WY 99 @791 @ § IEAMER 7 dfaw
T AT-TLT FT G &, A4 & T
FY Z1BT & @M 8, AT A/ qegrg
FT AUFICT FT W g, 677 F99
ESMEATT & qT 97 F1 GF ag7 @ &,
afes 39 &) HATHT 7 * fag Seawa
W@ g ) ag afy A & fag o 39
arg F1 a3 g 5 9a o wifseqa &
WS F| SIW ISA &1 I &1 YTd
g aIg %A Ay g fzar g

# 7@ |@fy &1 gafag W wFma Far
gaifs seaad 9gy AT=YZ A Far
a1 § § 3.7 AT g1 g—"9e0F 98T
gay 9ef ! F#EATAT GgEAT T Gl
FEOAT F1 GFHIA FIAT F4T AL &
giafts wAS § geaaw g Fa01”

7z arg AW % Aifas ®T ¥ FQ
sirat W@ 81 afwa 38 F arage aifaas
=g g1 Wi7g F aigifis Mt § gaq
2T # gzaro Zla) W@ & A € o,
F. Fgar fax o 991g17 9 afara sw
¥ gwifga sa a3t & Seag fFar faq
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[+ asrz=r fagd arsied ]

d U -0 "lA & -wir frasrar
aar g | F5 @ixad fzear gro arg feans
& g Y 92 4% T Y FIF ¢ T 199
fae 7 zaft 2z szags g frer g
& 97 qaqt oz fa=< fear sgar ) gR
fagara 2 f% o9d &1 gq fofaa &fy o
aigd & JIT Aifarg ©g 39 dQ@ F A9
gifeg a8% Far Y sir a3y Tarfoa
frg & 378 gram a7 )

Fag Wt wrar #ar g fFomewt
e T 1T e @ oz QT g wigsr i
WL & gaedl 71921 & frd) aw@ &1
g@a F8 & 1 w4 § WeAT TER F1
SqFe &1 Wear Y F drwar g az
g F1 Afg =1 afafafeas szar 30
ZAR EW A1E AF & | AF qF H Aa6g
wArAifas & e g 31 39 A &1 g
FE0 &1 w1 gaal (& fra 1 gfafraraEh
#z, frar &1 gnfaaar & faac 4%
gg=im  wErRi &1 wfdad w1 A
2wl &1 feET F1 0

¥ wgar g fF ag g @ifzaa g
g7 § Mm% 24 si1fzo f5 7eay Wem
oy Tfeay qig 97 T T ZTAT AT F
HIEAY HINST H F@A JAr @ fFar
ST |

gH 71 90 737 F fom e g
BT EBI E | 39 & f2U wEdT £ gFaar
#Y wravrdar agr 21 gA favg o g3
FET T1AT & 1T a1t 39 § %717 ¥ foq
mie Sfear e qnix 21 39 F fAn
Yo 1A o e Sl 0z Ny g A
WIZ T AFIA ALE

F% guIT HAT A FITq GO RO
gaifag oF @ ¥ wmg f@an ag
Tt w1 gAY AT Ag 9 1 UST graw
gmifsa #1591 a9 9 | SfFT 9%
arz ot ane gfear s § sa% wam
F1 Weat v gguar, TAfaga ax
fegarar | # sRar Sigar § #@r 18
qFg< faigT g@1 & aqrdy &1 W faar
S 7 QIFIT AT AAISE qF F AT
& fE @gaq ¥@r g groag oo
(smaam) /1§ Tar a8 &1 w9 I
FERI JET FT Ie@gq HT fEqr 471 |

DR. HENRY AUSTIN (Ernakulim); In
a democracy all the policiss are enunciated
at the party meetings. That is the demo-
cratic way of functioning,

At wEw fagrt Ty o Iqreas
wgizd, & sror wvar g fw @ifaaT wq
gATX sfamAr WiAsl § g% & dar |

IuF AT®AT HAST F g7 @S 37 cAH
araqra qei & 9 HAr

g dfg § % a3 2z N w5 05 3
fe faa 29¥ & Y7 o 77 «fa & o @
2 4z 7g X1 F W AT FE gAHRNAT
Fff O S 0F gal & fgat 71 grfw
qgary arer gl | ga@d 919 @ oF arq
AT w41 o 31 ¥ IZ A FeAr FArgAr §—

“gea® AT dfagrErdy 9 FHAag
g & ag fsY g &1 &1, &t mzm
dfFzrF1dl 97 & gat 77 & f-v7 wuey
a9 § @ g, e awre % agrgar A8
aarr "

# AT Jrgan § 3@ @fq A7 oy em
F wgmT wra wied W aifpeaT &
N H gaeg Fa9 51 feafr g 71 8 7
a7 # Fifart &a T arfseary a1 zfgmz
2y a1 2z @rad g gz g 4 fw



269 E. A. Minister's
Statement on

arfeei 99 gfaard &1 wn wa &
fasz w3 1 st M garR R qifesaa
& dlg ¥ gwex g@ud @y feafq ¢
FIAT H oF wrr wfEaTd ¥ wed §
& | wifreqed awnar a7 wraEr 2 ) aar
wifaad g &1 ag feafs meam 27 aar
B ag gn% 9 f& wfasy & @ifags sw
8T qiferEaT &1 mew a8f fag syad ?
Ha af 1 af) wd gawar § Afwa &
faRer ot & gar & gaar =mar g

SITEA AT, 3 famg H o 9491
I R e az wfy Am-oeizaie 3
S H ooy @ oar 4w g | #ar
TA-gATLAHT FE qaOr 1 q8g § ? 40
AH-umgAde FH—Fig g ? #1 A19-
USIEAHE F1E 9971 gaga g ! ANIAM ¥
foa & a-qmrzaiiz &1 Aifs a2 an
S¥ W qftgda wwd § @09 A9 A
ST vt am-gmgadiz ww@r g ar
I Gt a2t stz e SfEa aar

T mram w8 wmGAr L e
(emgaw) -

STETT wEiEy, gHA AT FIE EHAT
REUESTE R 3fte®1q 2@ I g |

*‘fﬁ HIT Al H 37 aAa Y a1 H¥ IR
a2

lecv!k_ DEPU'I‘Y-SPL—'AKIT.R: It s not

Civa Lil 10 say that there is no time limit,

l at- Ixuurs have been allotied and out of
Your party gets Ii minutes.

SHRI ATAL BIHARI VAJPAYEE: How

ca . . .
i N 1 speak on such an important subject
V11 minuges 7

to I.“R' DEPUTY--SPEAKER: So, | want

S’uu:. helpful and accommodating. 1 krow

me Tive g point. So, I wiil give you five
e minutes.
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it ey fagrdy arady @ gqrede &Y,
I I S e S 1 O
Qar ewar & & gwra ATA-UATRA-
w7z faza Y MarsT avavg ¥ 8 faw
go faeq &1 s ar udAr w g, 99
&FO7 AqT WAL A7 AT FI{Ad Y AT @ -
e g1 3¢, @fr fog & fFa -- gq d@f
Fare & FgAT = gar g -- AFUHAIEA-
fivz g1 2w, At fox a-gadane |

faag w1 7 arar @ f5 ar-usnge-
dez @1 Aifg & seadiq azadr gd gfaat
it qfefeafaal # agarc afada gy asd
g1 AT @uar g HIU ATF-USIFARTE
feafaaq geft &Y aw@ § & o1 wo Taar
# q e farar @Y &< @sr grsrar g
#3 Fgr g1 gIHIT AT-CATIANE & 1@
%3, g% #mifa 44 &, 2fFa Fra-umza-
iz us ANfa 2, fagrr Gdy & WA-
UsIgARE UF TUT §, qitg A5 @, oF
ant &, afsta a8t @ aty-Uergadee A
F fo &, 30 a@-n@Eaiz & for adf

g

smener o, gfaar #1 feaf Aot &
ggz W A3 famwual F amne
gz faw Aifg &1 fufar @@ @ar, s
g earaf F T gz fRgargEl @
fasag gt w@wrg

st &, an faqrd (afqarn) - 43 s@are
q qgr & {5 siq 1 &1 3@ &1 e@d fean
g1

st szw fagrdd amdad: gfess ag
2 i faandr oft star w@ATT 937 &, strar
FI LN

SqETE WY, A FHIAT 7 FT WAR
T E, AAAFL FAFAATIE G- DA
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= Mg AFET (A13AT) © AT F
Tag &1 7 a9z Fgfase § T g 9r-
aFaidy g

st pEe fagid awwday @ gR anar
R o gfom & migrer St & srenar #rd
srafazz 7 arFaeaTd) a9 A8 & )

5t Tgor fag : AT aw@dr St &
oA F1E AMAFAY GG |

ot == fagrdt awdat &Y quE-
arg &1 A Y a0 faarg

gareasy o, 3@ afcfeafa ¥ fae-
FIUT 07 21w B HIT [N 9T A F
fedi 1 H2am @ amadq 2 yqa@
aar g 1 =T AT w9din fawe ar @ g,
@O AT ' w1 1 AT A sriAgrwar
g faga A 7T 99t gf @1 saw
871 420 a1 fr oy, difer i aifgrea
F 19 7 A A7 a7 @ eH A OF
FUT ATERT 41 GG 8 AL U F
q17A FY g7 2 1 ag faaca eavwifas @
fF g ste ®wa frsz w7 Afea g 29
T & T 77 (7FT 0T FT 977 KT
qifgT fF Fa5 ¥ £ ' FT S1IAFAm
A, wT wH A AT gAY S@AFAr
gV ag Agyfa 2 iy g7 avad &
e gv faad F grreay ar gt
F7 8% ) 26 fagar aifze, fogsaqaa
AEY L gR fFET ZM % Sumz deT A
siifad 3§ 7z gw ¥ whsea wadf 2
FIITH F73 F2AFAL qF GAT goA0
fama gamvz. 35 %90 w7ar, nfas
1At & 9y gt nFEwg shigra—
Wi fa9g i e gziwiE F €7 0 Ifeq
2 F fam qar gar & At g & fEad
A{AW & ga AT AT 20T faard, Iuwt

ATAIL FUTN Atar Mfgd, aFr ararT
fag@aqaa 37 g1 a%ar

# %3 9% 3% FI GHICT FEAT |
7@ &fq & .17 #7 97 Iz0 § 1T &
Fignr f5 fa2a gt st awrd F @ =
F IS | Far ag & guar W F.
qrad ¥ gH #18 0F-aIHr HAAT A A
A3 & ? uF qaTH W AU AZ g —
faw g w@ea 7 Figa ofwafaed
qrdf ar daw § fadw arAr ¥ S F
Tz F AT—am gfam F J|w gAY
|19 AT &% Ay g B'E FANES FAATE
FIAL 931 | F47 39 iy F T Ag
feafa miga & 7 a1 gw dfa & arg
A 3T FT qrEAAT Y F FAS 9T gH
At 3z 7FY § ? F0 qifana w9 @A
TIgF qAqr ! AT ags A4 g al &
[gar f& g gwAr 2@ a1 wreEdl
T feary f5 z9 ofag & s1e@w 99 9
#1E Q@ @7 agi qar § S gwl 99
a<r &t §fqq s@r &1

Sqieag Y, YR qrsga g4l difaad
&9 & fa2aq 747 a7 WY §TST IW FV
guear & Tsr<ifa® amend £ aq
TR & | dar usAifas garaa 7 oarfaar
at ¥ ar udfas gugraaf F @3
S & FT 2 & s A F 79
Tifsaiqe F Arad &1 sana gifaq F1
fzar war & | wardr e AT HIEA R,
#E HefigigmT 9T gFIAT ST AT
g, 399 ST A F 1 & @iy ag =9f
#1 99 fazw g4t q9@ I a1 gw [N
f& aifgaa &1 & fzamr & Faar ¥ &7

guear & S fvfigs qregud g, IqH
wET 301 2, 37 A0 F 2T I A [y
far st YT a3 A A | uIH vw
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B AEY Ay @1 I 9T TA1T =eA F
faar sz aan #ar A7 w9 w2z 3
far @ifsaa s #70 F30T—37 9T A
SR SIS

FHU FAF—FT1 98 0 T A
EH-an & fauieg 3 &1 gaar F3 Y
AFAN § ? gW a9F A1 A qAH, T HEAT
RATr g1r, AfRT #7198 dig gH var
FE T AFNE ? 2w & fgr e mifia
@ Foawr g o owrd a1 oaq
ae} F1 fanfor s wifzgy 0 qar gar%a
o g% wewy & A fanas a1 wswa
it ? Sy fanty af fred) & ar =fed,
F41 38 HrEwy & fod sogw 7

ey gsq—zg dfa & adfea 78
#gT Tar 2—werq gfag@rd qar A,
Fa1, aifzen  faer, wd-€awed, 94,
Wea, zfifaea, fadmr, odeq AR @@
F A1 § gy geaew ug qEIE A1 AL
afas fasfaa 371"

T gaF Ad ag § fF gl @
SIGIECER LR IR E R AR (Ul o
SN ? g7 gAET 99 98 & T @t

&Y # @ifqgq w@ F gegHIC AT

= o fag @ w7 g, wH. . AT
NAAT 1 Ay Ay gFA E

W owew fagrt awRd: agi T€
T A1 Ty S wrAEr A4 g1 F
T ¥ 93T qg g e Tear g fF
T qeflTAr @ 39z 2 | @9 2 & q@iq
aifgag =g 3 Tq alg #1 afg #1 8, T
eaw vearesd 1 gt @ st g,
7 A9 F owgwAl ¥ ga ey
REY 321 a%F 1 K qiAar qizar g 5 g
SY grar vt wf &, aTT 391 WG 27
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F1$ 38 qIq F FHIL TE1 L aFar
fF ag qfg g¥ gz & &, AT T
ZHTU €aqIq AgF &1 =rfgd | Jaray
FM wf "3z & fo¥ 3F &, A
GTEY qf7 a1 SqUE A T AFEAN | HIH
gH AFS 3, HFHTUET §, AT T MW
AIHAW FT Ga g, 39 fay gd fast 1
stavgFar &, afFT 57 fagar ok afyg
#1 afiary afz ag giar ¢ f& g wAaa-
HIF 31 AT, WIIT ) Tgraardl g4 FI
qAT %7 G 3, AT g 9T @F JA
F far g3 7 73, at qg €fy gax fol
g% F1 FTIW FA | A8 arewifes gfe
& &% g, 7T 3aFT SIW I3 FI gH
g F@r 9ifgd 5 oF eaEard,
gA1faaIAY, gaTgaT qraeT AIE F1I=ATr
#< | afg g7 T Wivg F W@AT F qH
AT IgF far TH; WG F TIAT W
gTeT 999 ®F W JAr 9F ar gg |@fyg
gk fad agras @) a®dl 8, FF AU IE
TidF o gr aFar 2 |
15 hrs.

SHRI KRISHNA MENON (Trivandrum):
Mr, Deputy-Speaker, Sir, the House has
before it the text of the Trealy concluded
between the Governmen' of India and the
Government of the Union of Soviei Socialist
Republics. There is also a statement from
our distinguished Forcign Minister the pur-
pose of which is to inform Parliament and,
I presume, to inform public opinion also.

If [ may say so by way of introduction,
if euphoria and statesmanship do not go
together, it is vitally important that we do
not mix this up with the so-called historic
visit of Mr, Kissinger 10 Peking nor should
we have followed up Mr. Kissinger with our
own Kissingers, If you introduce melo-
drama in this, we cannot match the melo-
drama of people who play with pcoplc’s lives.

I5 hrs.
[(SHRI K. N. TIWARI in the Chail

the Foreign Minister
He must have been

1 want to fcll
seriously one thing.
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perturbed as 1 was when we read the head-
lines in newspapers this morning, This
treaty is a Treaty of Peace, Friendship and
Cooperation. Practically, everyone of our
national newspapers—they would not like
inspiration from this Ministry of External
Affairs— comes out with 5-column headlines
on the sccurity pact between India and
Soviel Union. No ore would regret it more
than the Soviet Union and the Government
of India. But the fact is that even at this
stage the public education on this matler
has become inadequate in the sense that our
national newspapers should come out and
say that there is a security pact between
oursclves and the Soviet Union, We would
then justify the SEATO, the NATO and all
that ond abandon the very basis of the
existence of our fereign policy,

The Forecign Minister has, rightly, said
and also others have said that this is a
land-mark in the growth of India's foreign

policy or history of India, whatever you
may call it, Buta land-mark means the
course that is being followed. A land-

mark is not something that descends like
a man from hcaven. A land-mark means
a point that is reached in the course of a

journey undertaken over a period of
20-30 years, even the pre-Independence
period.

The peeple of India  through their
naticnal movement  who then represented
the peopic of India as a whole welcomied

Soviet  Resolution  ard  welcomed  the
the break-down of the Czar e¢mpire and

the action, at that ume, of renouncing
imperialisin and  the  proclamation  of
cyuality of races and equality of nutions.
From that time onwards, the wuarional

maevenent  as  a o whole has not owed its
shiermnee  to the Sovier Union. as is some-
times svopested,  but respected and uvnder-

stood what has been hoppening,

In the Congress scssion at Lucknow,
thie then Precident of the Conercss, Pandit
Jawabarlal Mehiru, devoted a considerible
amount of the time (0 the role of the Soviet
Union apd the impact it had by 118 wvery
existenice on the hivtory of the worid.  Why
I say all this is oot 10 brush up my knew-
ledge of history.  But to say and fook upun

it as though something new  happened
yesterday as a departure from our policy
and raise the question whether non-
alignment is or is not, only shows perhaps
an inadequate understanding of the situa-
tion,

My submission is that every attempt
should be made (o understand this. | have
no doubt that if the Forcign Minister reads
the text of the Treaty itself, it will be
possible for his official machinery and
others to educale the public property on this
question,

This Treaty is a Treaty of Peace, Friend-
ship and Cooperation. Friecndship is a
bilateral affair., [In that sense, this Treaty
has a bilateral aspect. Peace is a world
affzirs and it refers to international relations.
I, therefore, regret to see in the first two
paragraphs of his speech of yesterday the
reference to regions, to our region, and
this has an effect of creating a situation
that we are trying to find some antidote to
the SEATO complex : that is to say,
following so closely upon the mysierious
visit of Mr. Kissinger, we take an extra-
ordinary, unusual, step of sending our new
Ambassador to that country to negotiate our
relations. Now ihat may be necessary. But
to create an a'mosphere of drama about
this is not to subserve the purposes of this
treaty. Although I can say that that does
not in the slightest degree detract from my
regard for the achicvement that it repiesents

also | want 'o say that it did not come
about  just  yesterday. This was being
negotiated for  the last two years and no
one knows it more than the Foreign

Minister ; and what is more is that this
relation  between the Soviet Union and
India has becn made possible by our
attitude during the pre-Independence period
also during the Post-Independence period
and by the role the Government  of ledia
has played in i contribution  towards
peace in the world wheiher it be in Korea
or in Indo-China or in Cyprus in the middle
East ar anywhcre cise, where it has demons-
trated to the world, Soviet Union  included,
that she has a considerably efficiive part
1o play in the world,  And 1 bear witness
to the fict ihat during all this greater  part
of this penod we had the highest degree
of vo opcranon from the Soviet Union, not
in the sense of our saying Yes' to what
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they say or their saying ‘Yes’ to what we
say. These was always an approach which
Wwas one of equality. We had never been
a.client State of the Soviet Union in inter-
national relations. We have never been
Eold how to vote or what to vote for and
in the debate on the Korean affairs and
In the debate on the Korean rosolution,
at that time the then Soviet represen:a‘ive
more or less said, ‘Wo better mind our
Peace and views” and we did. We voted
Just as we liked. That is to say that there
has been no attempt to interfere and cer-

tainly an attempt to influence just as we
make (o influcnce them. There is no dip-
lomacy unless we are przpared to be

l_nﬂucnced by somebady else also because
if we prevent ideas coming into our mind
and by shutting the doors of our mind, it
1S possible for us to escape from ourselves
nnd'm convey our feelings to other people.
It is essential, therefore, that as per the
law of diplomitic relations we  should
aceept th: fact that the other fellow might
have something 10 say.

I need hardly suy that I welcome this
development and it has come at a time
“"“15'1. while it may be clogzed with the
Kissinger visit and the unfortuaate testimony
of the importance of Nixon's visit that was
€xpressed in this Parliament and modified
Soon afterwards, that should not cloud the
Miin issue, Nor should it bs clouded with
the issue which my friend, Mr. R. K. Sinha,
referred to as 2 million or 5 million. [ do
Mot know how you count the people,
According to him, it is. Mr. Vajpayee
Says it is  about 10,000 people there,
Mr, R K. Sinha will say that there were
three million people. 1 would say, ““I don’t
know beciuse I was not there.  And so on.
ay I say with great respect without being
the slightest way cynical, that there have
€en occasions in history when there had
r(:’;“ -‘l‘emendm:s dcm:.mstral.ians which were
o tﬁ\:ad b}_; events which al'ogether were not
them Cﬂ‘:dlt_ f)l' the pc_r)p!c who promoted
d'-‘mo.n C:'maz.\g Km-sheg —Tremendous
' straion just befure his departure 1o
th‘:::”a 3 sixty million peaple. Same was
Perience of the Czar of Russia at the
lg";'s“:‘ -I;‘rt)m 1905 to the disasters of 1914-
in a.u:. he Duma rccn.rdc‘:l reeord  vo'es
i W&uls[:?:l lOF thoe Crzar's (1.Wcrnhmcr|t and
bely, A Ard that the people at !h;ll‘llmﬂ w.eiu
Ad them. They wero ceriainly behind

in
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them. They remained there behind them
long afterwards, Therefore it is very un-
fortunate Members of the FPoreign
Minister’s Party have a grea'er degree of
responsibility than some of us who are back-
benchers, because they represent power, and
making statements of this kind that becsuse
there is a tremendous support, thersfore this
trer-v is effective in that way, would take
aww from its imporiance. It is far too
important a matter to bz talked about in this
way or to trcad on the borns of party
politics in this way. '

Sir, foreign policy canoot stand in a
Parliamentary  system if there is no. a
geaeral agreement, —general agreement as
represen’ed by our professional dissenter, Mr,
Vajpave:, today, There must b. this degree
of agreement in regard to forcign policy,
—not in regard to ihe various items of the
various approaches.

Now, I come to the question of the
Foreign Minister, I may rcquest the House
also to remember that this is not the first
Treary we have signed with the Soviet Union.
We have signed so many of th:m, whether
they are called Treaties or otherwise, But,
taking the latest one for e¢xample, the one in
1970, in respect of economic relationship,
what has happencd to it ?  Bzciuse, we have
got the machinery of bureaucracy on one
side and a decgree of public opinion
represented  through  vested interests, who
have......(Interruption)

SHRL PILOO MODY : What are you

saying ?

SHRI SWARAN SINGH : I am saying,
the record will not sho v that you are naming
him,

SHRI KRISHNA MENON :  Mr. Piloo
Mody is not ‘interestod’ : he is not ‘vested’,

Anyway, there is considerible agreement
for a considerable volume of foreign trade
and econanic development ; there has been
growth in it, but it has dragged its feet and
has ny shown the progress it should, be-
cause dvnamism has notgouae into it,

Now, with regard to alignment and non-
alignimznt, I am aot going to be drawn into
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discussion of dcfinitions. Somethings cannot
be defined. The Foreign Minister is a very
able person, and oulside the context of the
House, if you ask him to define a horse,
I am sure he cannot define it,

SHRI PILOO MODY Not even a

mule,
SHRI KRISHNA MENON: If You
defined it I could find reasons why the

definition is inaccurate, If he is asked to
define an elephant, he would not be able
to define it, Yet, one does not say that he
does not know the difference between an
elepkant and a horse. Therefore, definitions
are not necessary for this purpose. Every-
body knows what non-alignment is, not
buing pre-empted to war, not being pre-
empled to military alliance, and what is

more, the independence of our foreign
policy, a factor from which there is very
considerable departure when we refuse,

when we decline the GDR and so on, be-
cause ol other foreign influences, And there-
fore this is no depariure from non-align-
ment. Now at least we have found a friend,
This is not like the Americans why say,
you must stand up and be counted ; >ther-
wise you are not with us, you have no
affection for us. Why should we take
affection in this way ?

Now, there has been no cvidence in the
past that on account of the so-called policy
of non-alignment we have no understanding
or friendship in the world. Oa the contrary,
we have been able to contribute a great deal
to the development of peace movement as
such,

And that takes me on (o the paragraph
here which deals with these matters, It is
not merely just an affirmation of friendship
and cooperation when it says : ‘Both
countries commit themselves to the develop-
ment of disarmament, arms control’ and so
on. And, 1 think, to the extent India has
signed this treaty, it is perhaps an indication
that it has got out of the trough of what
may be more or less called *isolation.” That
is 1o say, during the last 6 or 7 years, we
have made very little contribution, effective
contribution, towards the progress of dis-
armament discussions, It is also perhaps au

indication that in respect of scientific
development, particularly in the field of
electronics communications, we are not
likely to be bound down by any particular
part of the world, I do not want to develop
any further on this. It is very important
that in that particular context of space
developments communications in that way,
the paragraph here dealing with cooperation
and technolegical development reccives
some substance, We are also told that the
assistance given to a third party who is
inimical to us would be a hostile act.
Well, how this works out, one cannot say ;
there are too many countries who are inimi-
cal at any one time. But, it is a commit-
ment on the part of each of us to resist
any country that threatens war against us,
the recognition for the first time, ina
document where an agreement is not about
war, but atout threat of war.

The United Nations has besn trying for
the last 15 years to define aggression ; they
have not been able 1o do so ; but, at the
same time, everybody knows what aggres-
sion is, when one gets it, But here, we
have made an advance in saying, not only
aggression, but a threat of aggression.
Doubtas have been raised by Shri K.
Manoharan and Shri Atal Bibari Vajpayee—
it is not my business to answer them,
Government will answer them — whether the
respect for the territorial integrity of India
does not require some clarification. Time
and again, the Soviet Union has said not
only in Moscow but in international forums
that she respects the frontiers of India. So
far as they are concerned, there is no
question to whom Kashmir belongs. That
is to say, they have taken the view that it
is a settled question and they co not want
to enter into it. Unfortunately, whatever
m1y be the reasons, balf of our territory is
occupied, and we have not been able to
get its evacuation. That is another matter.
Thercfore, this must be put on one side in
that way.

Then, I would like the Minister of
External Affairs to look at the various arti-
cles that we have here and sce that these
articles do not suffer the same fate as some
of the provisions of the economic and cul-
tural treaties and that greater dynamism is
imparted into discussions and participa-
tions in the development of disarmament
policies, in the cooperation in regard to
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Speace research in a way that it does not
get diveried into other channels. I am not
amused by the fact that I have been told
Eha.t the UN project is coming and so on, It
1S one part of the world where considerable

dc\fc_lttpment has taken place, and we should
participate in that,

It also takes us to the question of some
courageous revision in regard to the non-
proliferation treaty. It is not sufficient for
us to be logical about this non-proliferation
treaty. I do not carry the House with me
in this when I say that the non-proliferation
trealy even if it is signed is an advance
towards disairmament, That is to say, if the
nucleir weapons were spread around and
everybody had them including every gangsier
In the world, then the world would be in a
very difficult situation. So, that by itself
would‘ be a very great advance, But it is
not being shaped in the way we would like
lSIir::ebﬁ :Zeveloped. The fault is largely ours
nation ! we.ar? on the collapse on the 18-
have Ie;:ommlssm_n or. conference and_we
States - td the dl.scussu.ms to the United
things t: ‘lhc Soviet t_Jmon and they mnqe
e, feu‘ (‘:cwn‘ It is our business now in
Wheth:r ‘lhls newer development to sce
made w:e ) could get some _arrangement
Sikieas ercby we can contribute tot?'ardi
tion s bnon-pro]_lferanon. Far, Qrohl‘?r:_t-
talkeg rtlljcularly in ll'!e sense in which it is
Eencrala out anq in the context of the
into ungr‘essure% in our own counlry lf) go
o crground  tests and what oot is a

Portant matter.

There is not very much more that I have
Y except (0 point out that it is fright-
N )('l;mportaut from_our point of view .lh:.:t
“1cre|ynm Dl'csel_'lt this trealy as }hough it is
a reaction to the Pakistan-China-
rat:‘:l”'“ﬁ_on_ or allow lh}e infer.ence to be
Fime '::1 l_t is an exclusive alliance. The
nal Af.; asier has stated and the Exter-
not pcm'ILadMnm_ster ha_ls slaTCd that this does
tis frio ; !'rlcndshlp w!th apybody else,
. exC|L1‘jn1Shu? of 1h-c Sovit Um(‘ll.l but not
. ha.\'i:a‘;" friendship of the Soviet Union.
ave ajg, ;\'ags regarded, and I for my part
regarded }; Cn one of‘“ 1h-')5?, who llav.c
Rion a; Cry close rela'hon with the Sovit
m“i“‘enancr;nefm- the vital fac'ors for the
N militar ol our Independence, not merely
e"'e'-npmi lerms h.ut also for our economic
N8ide; bmi‘ This !ns been so for a very
able time. This does not in any way

to g
fuly
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deflect from the freedom that we have or the
rights that we have to establish relations
with the United States, China or with Britain
or any other country. In fact, as the Prime
Minister has said, this perhaphs would assist
us in a way to develop relations of this kind
hereafter with other countries.

It has also been said that the timing of
this perhaps is not right. With great respect,
I beg to disagree, Tt could not have been
delayed any longer, because there are trou-
bles on our frontiers and  if anyone has any
doubts that perhaps this is a measure where
very astute Sowviet diplomacy is trying to
exercise restraint upon them in their own
interest. [ think rcally that it is an unwar-
ranted belief,

This agrecm:nt cannot in any way inhibit
our sovereignty, The right to recognise Bangla
Desh or not (o recoznise it, the right to
recognise the GDR and so on, these are
sovereign rights, It would be as wrong for
the Soviet Union to tell us, ‘You cannot
recognisc these people, if you do, then you
will break this treaty’, as for the Germans
to say “We have got the Hallstein doctrine’.
The right of recognition is a sovereign right,
and we exercise our sovereignty in our inte-
rest, and if we make a mistake, we take the
consequences,  That is how it is,

Therefore, the view that is expressed
which is a natural one, but not a legitamate
one, i hat we should think now that we have
got togzther almosl ity an alliance— news-
papers called this a sccurity pact; one of my
friends told me this morning that at least
we have one friend in the world—must have
arisen from a great s'ate of despondency .

SHRI FRANK ANTHONY (Nominated
Anglo-lndians) 1 wiil  reply to
that.

SHRI KRISHNA MENON : I think the
purpose is not to depend upon friends but
to enable us to develop our self-reliance by
the knowledge that there are no hostile
factors in  places where they do not exist,
Thercfore, any sugzestion that this is a
factor that would inhibit our ability to reco-
gmise Bangla Desh or GDR  or North Viet-
nam, is unfounded and wnot legitimate,
because recognition s a sovereipn right and
a sovereign function which must be exercised
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by us, Equally the idea that we could not
ask the Soviet Union not to do this or that
also would be wrong because they are a
sovereign country too.

I rememiber the days When th: Com-
monwealth countries used to bully the
British Governmeat a great deal and then
their Foreign Secretary retorted : ‘We are
also a self-governing Dominion’, So the
other partners 1o the alliance have also righis
and I think it would be very wrong, a sign
of political immaturity, to think that because
they have signed a treaty with us, their
action should be judged in Delhi and not in
Moscow. This is a trealy, an agreement,
between two equal partners based on mutual
self-respect and self-interest,

So far as non-alignment is concerncd,
there was a time when the western world
first scoffed at it, opposed it and, what is
more, spoke about it as a proclamation of
weakness, a proclamation of lack of all:-
giance to the Charter of the UN and so on,
From there one moved on to the situation
wh:n the US took a rather cynical attitude
towards it, until we come to the more
modern period when they say they accept it.
But the Soviet Union has at all time recog-
nised it and taken no umbrage against it,
that we are a non-alignzd nation in the sense
that we have got a position of our own and
what is more, a positive contribution to
make to world development, taking up the
cavse of cach colonial country to assert its
independence, and contributing to opposition
to imperialism.

Finally, T hope that this (reaty we have
signzd will be a factor which will stimulate
and invigorate the forces of anti-imperialisin
not only in the governments but in all
couniries because so long as imperialism
lives, there is no scope for national liberty
either in India or in any other part of the
world.  Imperialism is the breeding grouand
of war and it is our business to be not
merely against it in phrescology and reso'u-
tion or by way of membership of the anti-
colonies commitiee but go  the winle hog in
total indentification with those who resist
imperialism,  That is the only way we shall
prevent Lhe designs of imrperialist countries
when they jump from one arena, from the
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South Pacific gallery, and movc om to ano-
ther, Bangla Desh, to set up thousands of
bases in foreign couniries against libarly,
threatening the liberty of mankind; that is
the only way to liquidate these designs.

For all these rcasons, the present step
that has been taken is a substantial contri-
bution, with the modification I have m:nli-
oned, that it is not a sudden adventitious
growth in that way. Tne deveiopment of
our policy has been a normal, natural and
healthy one, It has been specd:d up, and
I hope that the dynamism that it represents
will now transfer itself both in terms of this
treaty and the actions that come hereafter.

SHRI B. R, BHAGAT (Shahabad) :
Yesterday was a day of achievement for our
nation. As has been evident from speeches
made by hon  M=mbers, there is almost a
unanimity of national will behind this agree-
ment, and on this the Government should
be congratulated.

Sir, many consideratéons have come in
the minds of the hon. Membecrs when they
have analysed this important document,
Some have gone by the momentary consi-
derations of the situation and realism
prevalent along our borders and in those
regions, but [ think it would be better to
view Lhis treaty in the long-term perspective
and the historic evolution of our national
foreign policy.

It has been said by some hon, Members
that even before Independence, rightly, and
surely after Independence, we followed a
policy of peace and frieadship with all
countries. For more than a decade, this
expression of the policy of peace and friend-
ship and co-operation with oiher countries
found a most concrete and fruitful evidence
in the growth of our relaiionship with the
Soviet Union. Many facets of the relation-
ship that grew over a period of years, since
the days of Pandit Jawaharlal Ncehru aand
Mr. Khrushchev, when they formulated this
policy of pzace between the two couantries,
have grown steadily Whether in the eco-
nomic field or in the scientific field or in the
commercial field or in the various issues, the
various crises that came during this period,
in the world, there has becen a certain
identity of purpose and identity of approach
tetween the two countries, Therefore, this
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relation so far as the growth of relationship
between these two countries is concerned.

Viewed in this respect, it is but natural
that a treaty of this kind should have been
signed with the Soviet Unijon. It is true
that certain urgent relevance has been
attached to it because of the timing of it ;
the situation in Bangla Desh on our border
and the continuing threats, verbal or other-
wisc, of the President of Pakistan, and then
recently the famous, emerging detente or
altempt to creale a dialogue between the
United States and China, These have
provided certain urgent rtelevance to this,
and certainly they cannot be ignored. But
the basic fact is that here are two countries
which have developed relations on the basis
of mutual respect, on the basis of peaceful
co-operation, friendship and equality.  This
is a very important aspect.

If you see this record against the growth
of another super power, the United States
of America, in their foreign policy in rela-
tions with Asia or Africa or the Latin
American ccun ries, or against some other
countries, for example, the Chinese attitude,
alihough it is entirely a different system, as
against the hegemonistic approach or as
against the approach of having a balance of
power in certain areas, trying to parcel out
the world in certain spheres of influence,
hicre is an example of the relation between
these two countries which,—I think the
Minister of External Affairs was right when
he said can be a model for other countries
to foilow.

What is this model 7 The model is,
here are two countries which have the right
or the freedom to decide about their own
destiny, Lhave a peaceful approach to the
world problems or have been trying to
maintain peace and stability in the world
and following a policy of co-operation,
There is no example on record in which
either the Soviet Union or India has tried
o approach the world problemis in any
respect other than that of peaceful develop-
ment and co operation.  Therefore, this is
::i f:fnnp}cte contrast to the approach of
in]:-._-l,- alil::r;-.‘cs ur. of pn_rccning out the world
ing |l::s-o spihcms of |pﬂucnce or of treat-
Sittes .LOKInlrtQﬁ L?f Asml as puwns in the

55 game of national interesis of global
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powers, And that is the reason why war
has flowed out of these basically erroneous
policies.

The United States has a democratic
system, I do not believe that the United
States has an authoritative system, but there
are authoritative tendcncies there, there are
certain pockets. For insiance, the monogpoly
capital er the multi-national companies have
power more than any naiiondal Government,
they have international power. The Pentagon
has got great military power concentrated in

it. There may be certain authoritative
tendencies, but Amcrica remains a
democratic country, and that is why that

society is divided over basic issues, Whether
it is Bangla Desh or Viet Nam or any other
basic issue, the American society is divided.
If thore is any case of the failure of a
foreign policy of a Govenment, it is the case
of the United States so far as Asia or the

Middle East is concerned. 1t is the right
of the Government of every country (o
provide stability to itself and to develop

relations with its neighbours, and not to be
dictated by a super power in its own
national interests, The United Stales has
been viewing Asia as an cxtension of the
national interests of the United States which
is a global Power, which is a super Power,
And that was the rcason why, although it
professed that it was gcing to creale stability,
it could not create stability in Korea, it
blundered in Viet Nam and it is finding it
very difficult to get out of the situation.
Perhaps President Nixon is going to the
Durbar  of the lmperial Court of Mao
Tse-tung to achieved that object of getting
America out of the difficult situation.

Similaily in Bangla Decsh  they have
followed the same wrong policy because
they are guided not by the merits of the
issue. They do mot sec itasa situation
in which the democratic rights, expressed
in an unprecedented manner unanimeusly
by the people, are being supressed by a
militarist junta, but they are guided by the
consideratien of the role that Pindi has to
play in their global siratcgy, and that is
why they have blundered in Bangla Desh
too.

Therefure, this is a contarast,  This
treaty is a vontrast to o the appreach ihat
is being follewed in the present-day  world
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by certain Powers which has resulted basi-
cally in many of the world crises, Wars,
whether local or bigger ones, have irisen
from that erroneous rolicy, Therefore, 1
think the Goveinment has (o congratulate
itself, and the House also I thiok is
unanimous on this point that this is a correct
step that we have taken and that it has far-
reaching imirlications. That is the correct
view to take about this mat:er,

Despite all the eloquence of Mr,
Vajpayee in supporting this, it appeared
that he could not but welcome this seeing
the general approval in the country of this
step and the success of the policy that the
Government has been following for over
two decades, He said that non-alignment
was not a religion. Who is saying that it
is a religion? The non-alignment that we
have been following is a cardinal principle
of our foreign policy, and the basic factor

of our non-alignment, as Mr, Krishna
Menon said, is freedom to decide. _ But
freedom to (-cide what ?7—not to enter

into military alliances or military pacts or
to wage war, but the freedom to decide
about basic questions of war and peace,
through peaceful cooperation, the right not
to interfere in anybody’s internal affairs,
settling issues through peaceful means and
cquality of nations. Can there by any
other basis in the present day world, which
is a most complicated and troubled world
than this?

When we go through this treaty article
by article, we find that the cardinal
principles of our foreign policy are enshrined
in it : Article l—cquality of nations and
mutual benefit ; Ariicic Il—complcte dis.
armament, We arc the one country saying
thay if the world is to be rid of war, there
should be complele disarmament, both
nuclear and conventional.  Another cardinal
principle of our for¢ign policy has been
that we arc opposed to any form of coloni-
alism, including neo-celonialism or any form
of racialism, Tius has found place in
Article TH,  Friendship and  peaceful co-
operation and sctling issues through  peace-
ful necotiations-—the-¢ are  the cardinal
policies cruneinted by Shri Jawahar'al Nehra
and we have been foiloswing 1 for 20
years, These are the very things  which
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have been enshrined in this treaty. What
can be a better vindication of the correct-
ness, the effectiveness and relevance of our
foreign policy in the present day world than
this ? You compare it with the disaster of
the American foreign policy in Asia and the
discomfiturs of the President of the Uniied
States today in seeking the help and co-
operation of China. Therefere, to say that
we were friendless and now we have got
one friend, that we have been nonaligned
so far and now we have become aligned and
therefare it is to be welcomed, etc,, is to
miss the basic point cf our foreign policy.

It has been said that the Soviet Union
has been entering into treaties like this with
all countries and therefore, it is not a new
thing, They might have entered into
treaties with oiher countries, but those
treaties are different. We have also entered
into similar treaties with many other count-
ries, It is not a new thing for us;. For
example, the India-Burma Friendship Treaty
of July 7, 1951, India-Eygpt Friendship
Treaty, April 6, 1955, India-Indonesia
Friendship Trealy, March 3, 1951 ; India-
Iraq Priendship Treaty, November 10, 1952 ;
India-Nepal Friendship Treaty, July 31,
1960 ; India-Switzerland Friendship Treaty,
August 14, 1948, India-Syria  Friendship
Treaty, February 25, 1952 and India-Muscat
Treaty of Friendship, Commerce and
Navigatian, March 15, 1953. So, it is not
as if this is the first time we are signing a
treaty with any country. But the relevance
and historic importance of this treaty has a
special signfficance, if you see it from the
long-term objective of our foreign policy.
We want Asia to be an area of peace, as
our country is situated in Asia. We believe
that this peace can be ensured [lrstly by
strengthening the  independence of  the
countries of the region. many of whom arc
facing very difficult problems. Their indep-
endence has been threatened by outside
countries. We want that threat to be
removed, Each country on the basis of its
national independeiice, on the basis of the
strength of its cconomy, on the basis of
following an independent economic policy,
has the right to decide what arrangement
to forge so that while its identity can be
preseived it can influence the other countries,
As Shri Krishni Menon has said, diplomacy
essentially does not m:an being a camp
follower but to influence, and be influecnced
by, other countriey,
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We do not seck any sphere of influence.
We do not seek any concept of super powers
and their satellites, What we do seek is
that when the prcblems of Asia in particular
come up—1 am not speaking in the world
context, even though there the position is
not different—every country should have
independence and freedom to develop as it
wanis without outside inierference and that
is the only way in which the peace and
stability in Asia cin be maintained,

It has been said in some papers today
that this treaty is the same as the treaty
with UAR. There is a basic qualitative
diflererce between our trealy ard the trealy
that UAR has entered into. What UAR has
done might have been in their own national
Intercst. Qur trealy stands on a different
position. So, to say that we placed ourselves
in the same position is not correct, For
example, article 8 of the treaty with UAR
says :

““In reinforcing 1he defensive strength of
the UAR, ihe 1wo high contracling
parties will continue to promote co-
operation in the military sphere on the
basis of the suitable agreements between
them. This cooperation will particularly
include aid in training the personal of
the UAR armed forces, and in their
assimilation of arms and epuipment
supplied to the UAR for strengthening
its capability to remove the traces of
the agpression...”

But Article 1X of our treaty says :
“Each High Contracting Party under-
takes to abstain from providing any
assistance 1o any third party that (ngages
in armed conflict with the other Party.
In the event of cither Pariy being
subjccted to an altitack or a - threat
thereof, the High Contracting Partics
sha'l immediately enter it into mutual
consultations in order (0 remove meas-
ures to ensure peace and the security
of their countries,”
So, you can sce the qualitative difference
Between the two treatics.  Therefore, 1 say
this is not @ mutual  sccurity pact and it is
ot 3 militaey alliance ; nor does this treaty
Mmean the giving up ¢f non-aligment,
SHRD PILOO MODY : Then what is it ?
It is noching.
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SHRI B.R. BHAGAT : The treaty, a$
I said, is the extension of the principles of
non-alignment. We are now having a
dynamic situation, In the seventies the
situation is different. When many things
are happening in this part of the world I
think this treaty, which is a treaty of peace
between India and Soviet Union, will bea
great deterrent, so fas as Asia is concerned,
against any threat, be it from Pakistan or
any other country, It is a delerrent against
aggression or intervention by any power in
our affairs. Therefore, this treaty should be
hailed as a great historical achievement in
fevour of peace.

SHYAMNANDAN MISHRA
(Begusarai) : Mr. Chairman, Sir, in all
conscicnce the government was facing a
difficult sitvation and also a moment of
decision in a rather reasonably good way.
Thercfore, my party supports it,

SHRI

It was significant that this treaty was
sipned on the momentous day of August 9,
The implication could not thercfore, be that
while on the 9th of August 1942 we asked
the British imperialism (o get out, today we
are going to ask the Russians to come in,

Mr, Chairman, we have got differences
with the Government, but we do not distrust
the Governmcnt to the extent that they
would have in an indirect way thrown the
rad carpet for this Red Super-Power to come
to our country. And why also distrust the

people 7 The Government would not be
allowed to do it.  People would not allow it
to do it.  We have confidence in ourselves.

Now, Mr. Chairman, it is obvious that
this is a Treaty not in the normal circums-
tances.  The crisis which the country was
facing had indeed many dimensions, and all
of them might not be known to us, but per-
haps they could be ignored only at grave
peril to onr naticnal interest. It would have
been better if the Government had taken the
country into confidence about some of the
hidden dimensions of this threat that the
country was facing, but if they have chosen
not to ¢ » so we do not make any complaint
or gricvance about it on this occasion. But
one thing, Mr, Chairman, which cannot fajl
1o hit the eye is thar the Gvernmen  has been
driven to (aking this step in the sitvalion
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created by Pakistan actively aided and abet-
ted by the US.A. and China. Now some-
times, Mr, Chairman, in conditions of grave
crisis in the country one is compelled to take
steps which one would ordinarily aveid, tak-
ing steps which might be disagreeable and
unwholesome in the normal circumstances.

I can do no better than recall to this
hon’ ble House what Winston Churchill sa.d
when Russia entered war during the Second
World War...probably in 1941. On Sunday
June 22, while the Prime Minister was at
Chequers, he was informed that Russia had
entered the war.

SHRI INDRAJIT GUPTA (Alipore) :
Russia was invaded on June 22,

SHRI SHYAMNANDAN MISHRA : All
right, The Prime Minister came to the
Radio and broadcast to the nation. What
did Winston Churchill say :

‘““No one has been a more consistent
opponent of communism than 1 have
been for the last 25 years. 1 will unsay
no word that I have spoken about it.
But all this fades away before the spec-
tacle which is now unfolding, Any man
or state who fights on against Nazidom
will huve our aid. Any man or state
who marches with Hitler is our foe.*”

That was how Winston Churchill reacted to
tha associntion of Russia with the Second
World War,

Now, Mr. Chairman. we would like to
bulicve and there have been assurances
prolific that this does not affect our policy
of non-alignment, But it Jdoes not mean
that we can do anything with non-alignment
and yet cull it non-alignmen:. If it were
so we would in cflect be saying something
like this : Just as any fashion queen, say for
example, Mala Sinha whatever she wears is
fashion, und whatever India does is non-

alignment.  (Jn‘erruption)...... then [ have
bcen wrongly informed by persons  who
ought to know. | am prepared to accept

any other replacement,

It is India which had pioncered (he
volicy of non-alignment two decades ago and
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it is this policy which has given substance
to our independence. It is this policy again
to which more than half the number of
members of the United Nations are wedded
and devoted. We have not compromised
this policy in the darkest hours of our history
in the past and we would like to believe that
the Government would passionately uphold
it even in the times Lo come.

It is good to remind ourselves in this
connection of what the progenitor of non-
alignment, Pandit Jawaharlal Nchru, had
said afier the Chinese aggression in 1962.
He wrote in the Foreign Affuirs, the
American quarterly, about democratic plan-
ning inside and non-alignment abroad, This
is what Pandit Jawaharlal Nehro said :

‘“(They) are mnot the product of any
inspiration or arbitrary choice, but have
their roots in our past history and ways
of thinking as well as the fundamenial
national exigencies.”

Again, he has said :

“By aligning ourselves with any one
power; you surrender your opinion, give
up the policy you would normally
pursue, because somebody else wants
you (o pursue another policy...... If we
align ourselves, we would only fall bet-
ween two stools,”

This is what the great Prime Minisler,
Pandit Jawaharlal Nehru, said even after the
great shock we had reccived in the ycar 1962
as a result of the Chinese aggression.

But all the same Pandit Jawaharlal
Nehru also emphasized th~ fact that any
country pursuing noa-alignment cannot
remain non-aligned with it's own naticnal
interest, Non-alignment does not mean lack
of alignment with the national interes'; in
fact, it is the first requisite of non-alignment
that we must remain aligned to our national
interest,  Therefore the Aigerian Prime
Minister, Ben Bella, once said, ‘“wec are
aligned with nobody; we are not even aligned
with non-alignment,”

That is the spirit in which we have
chosen 10 pursue this policy which gives us
the utmost flexibility, and independence and
manoguvability,
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The country will naturally judge this
treaty by certain tests, The first test will
be \Ivhal amount of goods does it deliver to
India. If it keeps us where we were and
only _provides us a sense of security about
remaining where we were: it will turn out
to be another damp squib,

This can, indeed be, an instrument for
l.he promotion of our national interest. The
Immediate test, as has been emphasized by
many hon. Members, is whether it helps
us resolve the problem of Bangla Desh in a
satisfactory manner and within a reasonable
space of time. That would be the real test.
There has been a national demand about
the recognition of Bangla Desh. I think, if
the Qovemment does not want to take any
precipitate step-—there is probably no hawk
1n this House who would like the Govern-
ment to be forced into taking that step
without due consideration—that seems to
!Jc the only way of preventing it and posing
1t 10 the international community so that
they sit up and think. That is the only
way—the recognition of Bangla Desh.

Sir, the long-term test to my mind
would be as to whether it helps or hinders
India’s emergence as an independent centre
of power or a power in itself. Here, 1
would like to stress that this is what many
Peaple are now thinking whether we would
have a sense of umbrella. I must say that
some of the hon, Members on the other
side of the House have not done justice to
this Treaty when they called it as a kind of
reacticn from a position of weakness, It
dees not ceme by way of reaction from a
crisis which cou!d we have considered
inanageable on our own, We cou'd trust
the Government to look after the crisis
effectively if the confrontation was meant
to be only between India and Pakistan or
cven if it was meant to be one b.tween
India and China. This is indeed a reaction
from the understanding of a diabolical
Siluation that was emerging. Therefore, it
will not be correct to say, as some hon.
Members have (ried to say, in effect that we
hive got a saviour now, Saviour is no one
but India itself.  We do not believe in an
umbrella theory. So, such an approval
will be doing a great injustice to the soul
of the Trealy, Thal is a point which must
be emphasized.
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Now, there is another side to it. How
does it affect the power balance in Asia ?
We have been trying to avoid .any kind of
conflict between the two powers in Asia so
that Asia is not converted into a cockpit of
conflict. This, indeed, means that this
will have a long-term impact on the balance
of power in Asia, One balance that was
emerging was that of China and the United
States on the one side and on the other side,
the balancing of power was lacking. Pro-
bably, this might redress the balance of
power to some extent. I may say that
India’s role has always been one of prevent-
ing Asia becoming the playgrouud of super
powers. Therefore, we will have to watch
this very carefully.

Finally, I will have to say a few words
about the body of the Treaty itself. I am
rather sorry to find that there is no reference
to the defence of Liberty. In this Treaty,
while there are all kinds of laudable re-
ferences to anti-colonialism and things of

that kind, there is no reference to the
defence of Liberty, Similarly, what is very
much fresh in our minds is the act of

genocide in Bangla Desh j; but there is no
reference at all to the need of preventing
genocide anywhere in the Treaty. In fact,
that is a categorical must for any country
subscribing to the Charier of the United
Nations, because every member of the United
Nations is expected lo subscribe to the Con-
vention on Human Righis and Genocide.

Then, there is a reference to disarma-
ment in the Treaity. May L ask the hon,
Minister as to whether this dJisarmament
will really relate to India only ? It it
means that India will now be forced to sign
the Treaty of Non-prolifecraiion, then, I
should think, it is not for the strength of
India but for its weakness,

One more thing [ would like to ask
whether this would mecan automatic rescission
of the Sino-Russian Treaty which has been
in existence,

Before I conclude, I like to say that this
Treaty which we welcome and  support
should not lull us into any sensec of com-
placency and that we will have to build  our
own strength in order to give Indin a place
which is very legitimatcly due to it,
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SHRI P. VENKATASUBBAIAH
(Nandyal) : Mr. Chairman, Sir, while whole-
heartedly welcoming the Treaty of Peace,
Friendship and Cooperation signed by the
two nations of the world, 1 would like to
make certain points emerging out of the
observations made by the Members of the
Opposition.

16 hrs.

It is really heartening to see that this
Treaty has evoked a large measure of
support from the Opposition parties also,
Barring a few Opposition parties, the
Opposition parties’ spokesmen that have
participated in this debate have had their
own mental reservations about the efficacy
of this treaty. It reminds me of a story of
five blinrd men and an elephant. Mr.
Vajpayee sees in this treaty a dominant
interference in our internal affairs and he has
ot the same time hailed this treaty. But,
on the other hand, he says that it may lead
us to a pesition of a satellite of the Soviet
Union. Earlier Shri Shyamnandan Mishra,
while welcoming the trcaty as a whole, has
had his own mental reservations and he does
not want to give the {ull credit to the
Government, This is a historical occasion
as has been pointed out by several of our
friends,

Many vears back, on the historic
occasion of the Quit India Movement in
1942 the Congress gave a clarion call to the
peoplz of this country.

SHRI PILOO MODY : What is that
call 7
SHRI P. VENKATASUBBAIAH :

Pechaps Mr. Modi is not aware of such a
thing. As las been rightly poi. ted out by
the Foreign Minister, this is another land-
mark in the history of our country., The
clarion call given by the Prime Minister
yesterday addressing a mammoth rally here,
has rightly cautioned the nation.

About the Iwist or distruct that is
scught 10 be given to this (realy, many
interpretations are being sought to be put.
But one factor which we should not forget
is the circumstances under which this treaty
has been effected.  We should not lose sight
of the fact that it is not & treaty belween

unequal partners. It is a treaty for mutual
security. 1 do not agree with Mr, Menon
when he says that it has a misleading
heading that has been given by the national
papers that it is a treaty for security, a secu-
rity pact, I would rather say that it is a
treaty not only for peace, friendship and
co-opcration but also for mutual security,
When we see the world events, we will be
really surprised to know how events are
taking place. As a matter of fact events
are threatening to overwhelm us and over-
take us. Should we caught in these over-
whelming events. Should we still think in
terms of ideological differences and ideologi-
cal warfare ? The security, sovereignty and the
territorial integrity for a country is supreme.
Our national forces, our national policies
do not get isolated by our foreign policy.
Boih have to be combined and co-ordinated.
The foreign policy of a nation reflects
upon the strength it possesses, upon the
manner it manages its home affairs. We
never aclted in a manner, in a clandestine
manner as the Americans have done in
geing vig Pindi to Peking and entering into
treaty with China. That clearly shows that
they are guilty-conscious. That is how we
could say. But here, Sir, the formal friend-
ship and the informai friendship that existed
beiween our two countries have been put on
a formal fooling and this has to be streng-
thened and in no way it can be construed
that it is friendship between two unequal
pariners.

While going through the several Articles
of the Treaty, one should understand the
cardinal principle in this Treaty as las been
staled by the Forcign Minis'er in his Preface
to the Agrecment that ‘this Treaty, will, we
are convinced, provide a stabilising factor in
favour of peace, security and development
not ooly of our two countries but the region
as a whole.” 1 would say ‘world as a
whole’. We should not forget the fact that
Russia is not only one of the biggest powers
but it is also a most important Asian
country, This is an Asian country is some-
thing that we should keep in mind when we
deal with this matier of friecndship with
Soviet Russia,

It is also slipulated in the Agreement
thut whatever sleps we take with regard to
mutual cooperation and help will be  within
the framework or the guidelines provided
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consonance with our territorial integrity and
sovereignty and in furthering the peace of
the world. What are we seeing in the inter-
national arena today ? Even in respect of
such an inhuman act that is going on in
Bangl_a Desh, we are not able to rouse the
conscience of the world Governments. It is
a critical juncture and this Bangla Desh
1ssue is not of our making, we never
engineered it. Some 80 lukhs of pcople have
been chased out of that couatry. We are
faced with this stupendous problem.  Still
all these countries never cared to view this
matler not only as a matter of human
problem but also as a matter of military
junta’s barbaric acts, Some countries un-
fortunately have adopted a sort of delibe-
rate and calculated silence. Some countries
have adopted certain indifferent attitude,
Some countries have come forward actually
supporting the military juata in Pakistan.
This is the typc of balance of power they
seek to create, Every such country is only
guided by its own enlightened self interest.
We find certain countries, whose cause we
championed so much, keeping themselves
deliberately out of this striggle-—they have
not expressed a word of sympathy of what

a calamity has befallen on the pcople of
Bangla Desh,

Shri Krishna Menon, our former Defence
Minister had strayed into matters which
Perhaps were not relevant to this particular
discussion. He madea very casual remark
about the demonstration and rally that had
been taken out in Delhi. Docs he forget
that when he faced the eleciions, he also had
1‘_3 contend with all these things and pcople’s
Views were  being given expression to in
these forms 2 I am sure he knows this
from personal expericnce. He was the
E_‘ef'encc Minister of our country for some
time, and he was also our representalive at
”VJ_UN. He championed our cause many
& time in the international forums. So, I
do not know why he should indulge in such
Sort of casual remarks about the foreign

policy that is being pursued by our
Government,

. The most salient factor about this treaty
1s that it has created 4 lremendous morale-
bo_ns._l in the country, Not only the large
n‘lllh.nns of our population but the Jawans
ghting on the front,—in fact everyone, —
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are electrified by this tremendous and
historic event that has taken place.

The articles that are being scrutinised by
our friends can only be scrutinised at the
appropriate time, not now, The urgant need
of the day is to see to what extent we shall
be able to strenathen our bonds of friend-
ship with the U35R and other like-minded
countries. Tais treaty will not preclude us
from entering into treaties with other
countries also. This will not interfere with
our territorial in'cgrity or sovereignty, But
at the same time, it will provide a stabili-
sing factor in world events, and as the
Foreign Minister has rightly pointed out,
it will also act as a delerrent to further
aggression or colonialism or imperial
expansion,

So, I whole heartedly welcome this pact,
and I would say that the nation owes a deep
sense of gratitude to the Prime Minister for
having effected this treaty and also for
having enhanced the prestige of our country
once again in the comity of nations.

SHRI FRANK ANTHONY (Nominated-
Anglo-Indians) : Quite frankly, I am
extremely happy at the signing of this treaty.
Shorn of verbiags, and, even more, shorn of
hypocrisy, it is a simple mutual security or
mutual defence pact. I am  particularly
happy to read article 9. It spells out in
plain, ordinary simple Eoglish the fact that
not only in the case of attack but even in
the case of threat of an attack, there will be
concerned aclion (0 remove ik,

For many years, 1 used to plead in this
House for some scnse of realism in our
foreign policy. Over and over again, 1 had
pleaded to the great Jawaharlal Nehru, “If
your non-alignment makes you allergic to
regional pacts, then, for God's sake, have
bilateral pacts.' | was regarded as a
renegade, 1 was abused and 1 was criticised.
That is what Government have done today.
And thank God fur it,

I am glad (that my reading of this treaty
is the same as the rcading of my hon.
friend Shri Swaran Singh.  He has said in
terms that article 9 gives notice to any
potential aggressor ; it is a deterrent. It is
a mutual security pact ; it is o mutual
defence pact essentially,  And L am  extre-
mely happy.
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Even Jawaharlal Nehru used to be angry
with my hon, friends on the other side who
dld not know anything about this 3 during
the last few years of his Prime Ministership,
I used to say with much respect that at a
certain period, non-alignment had validity,
when the super powers were jockeying for
position, but several years before even
Jawaharlal Nehru passed on, non-alignment
had not only lost its validity but it had
become a dangerous inhibition, because as
soon as the power pattern changed from
jockeying for position, and changed first to
detente, and as we see today, more and
more to entente between the super powers,
it had become a dangerous inhibiting factor.
I know that Jawaharlal Nehru used to get
apgry with me. But in that new context,
non-alignment was not only a symbol of
negativism, but it was a barren sterile con-
cepl ; it became synonymous with neutralism,
That is why in a crisis no one could depend
upon us except to get a little mealy mouthed
socalled moral support ; they could not
depend upon us when it came to the crunch,
and so, quite rightly, because in inter-
national affairs and in human affairs, there
must be guid pro quo, we could not depend
upon anyone when it came to the crunch.
We were no one's ally, and no one was our
ally., Thank God today that we have got at
least one¢ ally., That is the change that has
been written into our policy. What were
we before this 7 Before this, we were a
giant couniry, a giant occupying a key
geopolitical position.  Buat we were a flabby
flaccid giant sitting on this fence of
peutralism 1ill the rusted iron of neutralism
had entered our nonviolent souls. Today,
thank God that this treaty has come about,
As I said, Shri Krishna Menon may have
been quite happy with non-alignment ; a
few crumbs of friendliness were thrown to
us by the Western democracy because we
also subscribe to democracy. When we
made frantic appeals in 1952 after the NEFA
debacle and during the NEFA debacle, the
Western democracies gave us some aid, But
I was among those who pointed out that
the aid was conditional some of us met
Duncan Sandys. Jawaharlal Nehru was arm
twisied and he was practically told in terms
‘We will give you aid provided you muke a
concession on Kuashmir', Remember this
also that at a later day, or in a later period,
we wanted desperately coertain sophisticated
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planes from America ; they would not give
them to us. When we wanted desperately
certain submarines, the British and Ameri-
cans cocked snooks at us, The only result
of our non-alignment policy was this that
we were inhibited in a crisis ; nobody could
depend upon us to go to their aid, and ina
crisis we were completely isolated, weo
were utterly friendless,

That is why I welcome this treaty. The
immediate motives are identifiable, I am
in a sense grateful and also pleased, I say
that in a sense we ought to be greateful to
the Nixon Government for having supplied
the immediate motivation for this treaty.
It was not only their stupidity, not only
their amorality but sheer immorality on the
part of the Nixon administration that has
immediately precipitated our signinz this
treaty, I am pgrateful to them for this
because it has taken us out of this barren,
sterile non-alignment policy (/nterruptions).
Yes, 1 had said it. Jawaharlal N:hru ussd
to geot angry with me, Non-alignment
continued to be a sacred cow, but unfortu-
nately for India it was a barren cow. We
still pay lip-service to this sacred barren
cow.

Here was the Nixon Government,
brazenly abetting genocide in Bangla Desh,
unashamedly and brazenly abetting aggres-
sion against India. What is this if it is not
aggression simpliciter, driving out millions
upon millions of people in order to cripple
not our economy but to cripple our whole
way of life? As I see it, the Nixon Ad-
ministration have themselves to thank for
this, and I thank them bzcause it has given
a positive orientation to India foreiga policy
at long last.

The Nixon administration had their own
policy. They were not concerned with
butchery in Bangla Desh ; they were not
concerned with democra‘ic values; they were
not concerned with human values; indeed
they were not even concerned with human
decencies. As I saw it, the Nixon admi-
nistration had decided, quite rightly to them
that Pakistan which was wiihin their defen-
sive perimeter, was an accommodating client
state, that at some further time in case of a
confrontation between the super powers,
there would be a client state which would
give them bases. Therefore, they had deci-
ded that whatever the butcherv. whatever the
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destruction of democratic and human values,
they should bail Pakistan out, Every step
they took was a calculated step to bail
Pakistan out,

Kissinger’s visit to this country was not
only a hoax;it was a calculated affront.
That is the way I looked at it. He was not
Interested in even going to Calcutta. He
had come here only to throw a smokescreen,
He came as Nixon'’s in ernational hatchet-
man in order to have a secret meeting with
Chou Ea-lai and had it arranged by their
client, Yahya Khan. That was affront enough.
If what the papers say he said 1o our amba-
ssador is correct, then that was adding insult
to injury. He is reported to have told our
ambassador : ‘““If you are involved with
Pakistan, China is likeiy to intervene and
we won’t help you”. I do not want to say
anything very harsh about the Americans,
Thcir credibility and their capacity for help
in time of war has receded after bzing thra-
shed by a little country in South Viet Nam.
They are not going to be of help to anybody
on the ground; the Americans are not going
to send their troops to help anyone on the
ground; they may be able to help with their
sophisticated weapons. Look at Kissinger’s
gall and impertinence. He sought to treat
us like charity boys and charity girls. Here
I blame Sardar Swaran Singh for being the
purveyor of this sacred cow philosophy, We
had invited this impertinence. We have cast
ourselves in the role and image of suppli-
cants, of good charity boys, and recently, of
good charity boys, and recently, of good
charity girls. So Kissinger throught he
could send for our ambassador and say :
‘Now, you Indians, you supplicants, you
charity boys and charity girls, unless you
behave like charity boys and charity girls,
We are not going to give you any help.’
That was the final insult to this country,

Today, personally I thank God, and afier
that I thank the Prime Minister for having
taken us out of this policy of vegetarianism,
I have said it before 10 my vegetarian
friends :  What is this non-alignment policy
of yours ? It isa vegetarian policy. It is
a bloodless, meatless policy. Thank God,
?he Prime Minister has put some red meat
Into  it—with apologies to my vegelarian
friends on this side; she has put some red
blood into it, some virility into it, and it
has been oriented,

My friend quoted Churchill.” He did
not quote the most significant part. When
Churchill was asked—that supreme realist —
‘“How can you make common cause with
that monster, Stalin, —master of a slave
Stale, who murdered, butchered 10 million
Russians and sent another 20 million to
slave labour camps ?"—Churchill replied,
““When the sccurity of my country is at
stake, I will sup, if necessary, with the
devil.”” I do not care whether we sup with
the devil, half-devil and half-angel. But
thank God, we have begun to sup with
somebody and I hope we will sup with
something more than orange and tomato
juice,

Then, what my friend Swaran Singh said
rejoiced my heart, He said that this
will set the pattern for similar bilateral

agreements. I want you to be as good as
your word, We¢ have got some arraoge-
ments with Bhutan and Sikkim, Now

Nepal has regarded us as a flaccid, flabby, un-
reliable giant, Why can't you have a similar
trsaty with Nepal? You are gving to
Indonesia, Why can’t you have a similar
arrangement ?  Call it, for God's sake,
a spade, a spade. Call it a mutual security
pact,

Go further. Japan today is one of the
industrial giants of the world. Just below
the surfacc Japan has a tremendous nuclear
capability. And you will find Japan also
will be disillusioned with the Americans,
They might be prepared to sign some kind
of 'mutual assistance pact with us.

Finally, I come to this point which was
made in a scnse by my friend Atal Bihari
Vajpavee. 1 was the first member who
signed a memoiial, signed by over a hundred
Congressmen in those days when 1 was one
of the few members of the Opposition, It
was a plea iv Jawaharlal Nchru not to let us
be overtaken in this nuclear race. K C, Pant
was the moving spirit, out these young
persons, when they become Ministers, lose
their original convictions, I again said, and
again Jawaharlal Nehru lectured me, 1 said
you will be overtaken in this nuclear race ;

you will leave this country stark maked in
that nuclear field, and then you will have
to look around for umbrellas, 1 hope. 1o

God, there is no sembhlance of non-alignment
left, I hope there is nothing in this treaty
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that inhibits us from developing our own
nuclear capabilities. I am not so certain,
It looks dangerous as if we are going to
sign that non-proliferation treaty ; then it
will be the greatest betrayal of this country,
because I believe this, that until we develop
our own nuclear capability, at very best, we
can only be a jumior partner of Russia.
And even worse, we may later become a
client and we may later become a colony.
That is why I say this to my friends.

Let us go ahead. All right, make the
best use of it, I think it is very good in
the circumstances, Now that we have put
this non-alignment policy into the waste-
paper basket, whether we say it or not, put
it into the dustbin of history or put into a
good goshala—sacred cow—some kind of

goshala ; send it there.

Once we join the nuclear club, that
day will give to this country a position
of respect, commensurate not only wih
our geopolitical position but commensurate
with our resources. Remember this. We
have got a fine potential; we have the
finest fighting material barring none in
the world. Once you do that, it will give us
the proper position of respect which we will
never have otherwise, and once we join the
puclear club, it will also immediately
relegate Pakistan to its proper position, as
an irrelevant pygmy vis ¢ vis India, in the
mosaic of world realpolitik.

DR. V. K. R. VARADARAJA RAO
(Bellary) : I was rather surprised at my
distinguished friend Mr. Frank Anthony
talking so much about non-alignment and the
way Mr. Jawaharlal Nehru used to get angry
with him.

SHRI FRANK ANTHONY : You were
not there,

DR, V. K. R, VARADARAJA RAO :
That makes no difference. It was not
necessary to be a Member of Parliament to
have conversations with or to know Mr.
Jawaharlal Nehru,

There is still some misunderstanding in
some quariers about non-alignment, 1 do
not want to elaborate on it, but even

assuming for 2 moment that non-alignment
meant that you could not have any kind of
military or pseudo-military understanding
with any particular Power, it is correct for a
country to join or even have a military

understanding unless it has got some
military power of its own ? [ suggest that
if at all there was any fault in our policy,

it was not in non-alignment, but in the fact
that we did not equip ourselves sufficiently
militarily, with the result that we suffered as
we did in 1962. Till 1962 we were not
worth anything wmilitarily, nobody would
have been interested in having any under-
standing with us, We would only have been a
liability, we would have been no asset what-
soever, But, and I can say this I think with
a certain amount of pride, we are now a
military power, we are able to hold the
Chinese at bay where they are, and we are
able to take on Puakistan by oursclves with=-
out the help of anybody else. Thercfore,
even assuming all the logic of Mr. Anthony,
though my Hindu mind is rather aghast at
the prospect of a sacred cow being barren,
I can assure him that the policy of non-
alignment helped the world from having a
Third World War.  Any student of world
history knows that but for M-, Nehru there
would have been a third World War and
Hcaven alone knows what would have been
the fate of this country. In any case, all
the time to say that non-alignment has
gone, that Pandit Nehrus policy has failed,
it seems to me, iS not relevant, is not
historically correct. Aud [ can say with all the
emphasis at my command that the policy that
we are following today is nothing more than
a logical culmination, flexible formulation,
of the policy of non-alignment which is
based on India’s self interest and on the
maintenance of peace in this region.

I read two lcading arlicles in two
leading newspap.rs of Delhi this morning,
and I was rather surprised that both of
them had the same heading, ‘““Was this

necessary?’.  And then [ found that Mr.
Piloo Mody had said the same thing.
Evidently Mr, Piloe Mody has more edi-

torial influence than I suspected him of
having. It has been suggested in  these
articles that this pact came somewhat
suddenly, that it was all done out of panic
because we got scared, frightened, that Mr.
D, P. Dhar had gone to Moscow earlier,

that in five days ecverything was cooked
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up, that Mr. Gromko came and we signed
this pact. I do not claim to be an expert
on foreign affairs, but I do have some
literest in foreign affairs, and as far as
I can claim any knowledge, the relationship
between the Soviet Union and India has
always been of a specially friendly charac-
ter.  Not only that, this friendship has
been tested in the crucible of fire. It was
tested in 1962, it was tested in 1965, and
on b_oth Occasions Russia came out success-
ful in the test. Not only that. If there
1S any one country which is helping us to

come self-reliant and self-sufficient in the
military field, it is the Soviet Union. It
is b.ccause of the assistance of the Soviet
Union, not only in the matter of heavy

Industries, that we arc now fast becoming
self-sufficient,

) Though this treaty is spectacular in the
cOnt‘ext of Mr. Kissinger’s secret visit to
::Ck'!ng, Mr. Nixon’s projected visit to,
tl'::il:nﬁ and Mr, Kissinger's saying some-
for E[ho M.r. Jha, I would like to  suggest
< nm:' sake of the record that .[hI.S treaty
tellin INg more than a formalisation and
O 8 the world at large that the Soviet

f_mem and India are friends, that their
riendship js

permanent and telling the

W
ag‘;fld at large that they will not act
NSt each ather that they will not help

::1; ?:iegﬁes, that they will hold consulta-
to encht each‘ulher.nnd if nf:cessary come
threat of thers assistance in the case of
shoulg V_\"\'dr -ag:\s_nsl an?r one of lhcm: We
. kew it like this and not think of

s hojy
g something  arising  out of
Weekness. ‘

ti

ODL;l You think (he Sovict Union would
ot ad these n:gotiations and signed this
Only because the Congress Party has

hay
Pa

n

D::y ?bgzome a demncr'atic St]l‘.‘ia]isl
Union husm: people are saying that Soviet
are bccominglg"ed l:hlfi treaty because we
53y that (e Sa @cuﬂ@t couulry.l Let me
as much, o ;;:'lel Union needs this country
Oviet Ulilii)l] Amnre, than we necd_!lho
ANd of (he 'siu ny stgdcnt of geopolitics
Vig fation in the Soviet Union

e i
Vis U‘;:j"‘ («il‘ll'la 0 the last fow years, viy-g-
Nows t\l::d States ang Vis-a-viy NATO Pact,
ions ;1'" well that geopolitical considera-
Dion slc: © O Imperative  (hag (he Soviet

ould have [ndja’s friendship. This

L
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is not a one-sided affairs, It is not like
a beggar going for aims and charity. It
is a question of two parties recognising that
they must get together in each other’s
national interest. That is what happened.
It is high time we did not say anything
either in this House or outside that would
in the lcast denigrate India's position. For
the first time, India’s position has been
recogniscd and we have been considered
worthy of having this kind of agreement
with, because we are powerful and both
industrially and militarily we are more
developed than we were sometime back.

I was rather surprisced when I read in
one of the papers that Mr. Nixon in his
foreign policy message to the Congress had
said that the Indian sub-conlinent is a
continent where there are initerests of the
United States, interests of China and
interests of the USSR and none of these
interests must be allowed to become
dominant.  But what about India 7 Mr,
Nixon evidently forgot that there was a
country like India in the sub-conlent,
Did he mean by interest, influznce ? I
wiant to suggest that this trea'v has come
at a very good time, because for the last
24 years, if not earlicr, this country has
been suffering from the partition which has
brought into existence, encouraged and
stimulated, because the powers which had
to leave the country wanted (o create a
vacuum and a balance of power, where they
can still continu: to exercise cheir influcncs,
The partition was brought about by British
guile and diplomacy. Britain saw to it
from the beginning that Pakistan and India
were always equated. The Kashmir im-

broglio came at the opportune moment,
From then onwards, in every statement
India and Pakistan have been equated.

Thanks to Pandit Nehru, thanks to our
planning and thanks to our democracy, when
it was found that this country was making
headway, creating international  goodwill
and  becoming  economically  strong, the
military alliance caome and the United States
supplied arms, Then  came  China, The
attempt  throughout has been 1o creile a
balance against India.  This treaty sounds
the death-knell to all (he policies of the
western  imperialist powers abeut making
a  Dbalance of power on the lndian sub-
continent and showing a pistol at India’s
head by arming Pakistan,
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[Dr. V. K. R, Varadaraja Rao]

This House welcomes the treaty and
congratulates the Government on signing it.
The people of India today feel strong and
proud, We are friends of the Soviet Union.
We are not their slaves and they are not our
masters, I do not agree with Mr. Mukerjee
who said that now we will become much
more socialist. Let me say, if we become
socialist, we will become socialist from our
own steam,” out of our own stregth and
conviction, not by prodding by the Soviet
Union, Our national and internal policies
are ours, We respect the Soviet Union, but
this treaty is based on identity of mutual
interest and geopolitics and not on ideology.

Sir, with these words, I support the
signing of this treaty with the USSR.

SHRI PILOO MODY (Godhra):
Chairman, Sir, I am afraid that I am going
to sound a note of caution in all the enthu-
siasm, pride, boast and brag that you have
heard today, I am also going to start road-
ing between the lines because I understand
that Comrade Swaran Singh and Sardar
Gromyko can read the lines very well them-
selves,  Butl it is belween the lines that I
want to read.

Mr.

The first thing that appears to me is that
this is a most intriguing sort of thing that
has happened. At first when 1 heard about
the treaty I was rather inclined to we'come
it. I said that if this treaty was to help us
vis-a-vis our problem regarding the refugees
from Bangladesh, or if it was to help us
regarding the aggression or the threat of
aggression that we are suffering from
Pakistan, that if this trcaty was to help us
to counter the American arms aid to Pakis-
tan, that if this treily was to help us to step
up the arms supply from the Soviet Union,
and if this treaty wis to help us to counter
Chinese intrusion or intervention in case we
decide to take any action, we should wel-
come it, But the more I thought about this
treaty, the more intriguing it b:came, the
language, the mcthod and the manner in
which it was done,

There was a certain indecent haste about
it., When we all read aboul the melodrama
of Mr. Kissinger’s visit to Peking and about
the detente, about the so-called derente
between President Nixon and Prime Minister

AUGUST 10, 1971 Indo-Soviet Treaty (Mons.) 308

Chou-En-lai, I would have thought that
such a situation would have brought us to
the conclusion that as a result of this
detente the options before our country had
opened up enormously, that for once we
bad a great many options and those which
apparently seemed closed to us for a while
were opening up. It would also have brought
us to the conclusion that the Soviet Union
was getting somewhat isolated as a result of
this Washinglon-Peking axis. But, insead
of that, we got the fear that we were going
to be isolated. We panicked when we read
the statement made as late as the 9.h of July
by thz Soviet Union still equating India with
Pakistan and we rush in where angels fear
to tread.

What is even more mysterious is the
way in which my good fricnd, one Shri D.
P. Dhar, afier his term as Ambassador in
Moscow is over, returns to India, installs
himself in Soith Block as some sort of
Officer on Special Duly, does some work
within his room, then rushes back to a place
where he was recenlly accredited, appears
as a parallel Ambassidor in Moscow, then
returns back again and from the piclures
that are available to us in the newspapers
we find him and Mr. Gromyko together and
he ap-ears as if he was the parallel Foreign
Minister of this country. Somewhere in
the backzround you could ses the rather
picture of Sardar Swaran Singh who, it
appears to all of us, appeared on the stage
only yesterday as the Minister Plenipoten-
tiamy accredited for the purpose of signing
this trealy.

1 would really like to know whother
Comrade Swaran Sinzh knew that Sardar
Gromyko was coming to India to sign the
treaty with us. [ really doubt it. I do
nol think he knew it.

Why is this treaty being signed just

now ? The Soviet Union tried in 1969
to get us to sign the same treaty and we
resisted it at that peint. We have been

resisting it ever since and, all of a sudden,
they have become very amenable to  the
signing of a treaty of this natuie,

16.40 hrs.

[SHRI R.I>, BIHANDARE jr the chair]

Today, Sir, the Soviet Union was isolated.
India had its options open and, therefore, 1
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want to ask myself—1 do not intend to ask
Sardar Sahib because you do not get any
replies from him, By signing this treaty
Step up arms supply to India ? Will the
Soviet Union act as a daterent to Pakistan ?
Will they stop blackmailing us about the
supply of spare-paris for our military equip-
ment ? Will they fight on our side if it is
necessary ? Will they look afler the Chinese
on our behalf if it became incumbent ? I
receive no salisfactory answers even from
myself. I recall to my mind the doctrine
of *‘travaux preparatoires” which is a
doctrine of Prior Conduct and looking at it
Wh_y precisely at this point and no other
Point this Treaty was signed. Are there any
reservations in this Treaty, any secret
clauses 2 It talks about “‘immediate con-
gulla_linﬂ" inthe case of apgression. This
}mnlles that there is some Kknown intention
implicit in that clause. But then when I ask
myself all these questions connccled with
today’s problems what do 1 find ? Mr. T.N.
Kaul, the Forcign Sveretary, giving an offi-

Cinl briefing on behalf of the Government -

of India said only day before yesterday :

*“We have been working for this Treaty
for over two years and it has noihing to
do with the development with Bangla
Desh or (he attitude of the United

States_»

I wondor :
this :]dLr il the hon. learned Members of
Ouse have taken the official version

;lor‘:!l;;: f:"m the horse's mouth which ils .lh;:
Saidﬁlha bJC_relary and‘ who has cxl?llcllly
preseny t.- lhlg has m?lh:ng 10 do with the
ing abo b[illl&'tlmu. Then why are tl'tcy talk-
afmamu Bangla Dt.zsh or pr'cparat.:uns gnd
{6t E?nts. }.[uw is this friendship going
et It s, as my staiemant said, a
°g'_'“"-l1 culminition of what has been hap-
‘;‘;‘(‘)'“B‘- Whether there is any culpability
Ut It or not only history will tell us,

Does

. this treaty bind us in anv way from
ha\rmg ?

ng Our own little detente with China
:: ;S:inulgc other treaties with other nations
S N Suggested by so many of us ?
isll-; :'l-) cx;‘unmmg the Treaty 1 find that this
Su;i“ r{]:mnnulo'n‘ ordinary treaty which the
capital ! ""”:' “‘.‘ been p .uiu.llin-; in cvery
| s L’I“IIIL world. B“l if vou look more
;::::"IV' Sir, you will ﬁ_ﬂd that the Warsaw
15 also couched in identical language
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inspite of what niy friend, Mr. Manohtran,
may have said in my absence the fact of the
matter is except for a clause or two which
deal with an United Military Command the
rest of the clauses are very similar, Am I
to assume that had these two clausss been
introduced in our little treaty we would have
reached the commanding heights of becom-
ing a satelite of the Soviet Union and that
having bcen deprived of these we become
only associate mambers of the Warsaw Pact.
What is it ? I just cannot understand be-
cause these are Soviet terms identical to
treaties signed by the Soviet Uuion couched
in Soviet language, with a Soviet draft?
Even the Hindi translation was Soviet
translation which was made by Russians in
Moscow and not by Indians in Delhi. That
lias been aceepled as tlic official travslation

of the Treaty.

SHRI R. S, PANDEY (Rajnandgaon) :
What about the paper on which the Treaty
has been written 7 Is il also Russiwn ?

SHRI PILOO MODY : Could very well
be. If they had made any creditable case,
Sir, from what I can understand......

Mr. CHAIRMAN : The time is short.

SHRI
speech,

PILOO MODY : So is my

If you were to analyse the treaty, L find
that there is very little that we stand to gain
as a result of the treaty. All the benelits that
we stand to derive from the Soviet Union
we would have got in any case without sign-
ing the treaty. I am convinced in my own
mind about that, [ think, had a certain
amount of wisdom prevailed; that would
have been the conclusion. Things should
have been allowed to  continuc whereas the
Syviet Union is desperate now because it has
made an entry in a4 big way in the Indian
Ocean and it is looking for bases and refue-
Iting places. It is naturally looking towards
us who have very many such facilities in the
Indian Ocean for piving them these facilites.
1 would like to know from the Foreign
Minister wheth2r he  intends to givo such
facilitios over and above what is normal to
the Soviet Uniuvn,
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SHRI INDRAIIT GUPTA (Alipore) :
Over and above what the Americans and the
British have got,

SHRI PILOO MODY : Over and above
what is normal, Let them also have equal
facilities,

SHRI INDRAJIT GUPTA :
not yet got them.

They have

SHRI PILOO MODY : I am not atta-
ached, unfortunately.

AN HON. MEMBER : He is non-
aligned.

SHRI PILOO MODY : Another thing L
would like to know.

What happened to countries who have
signed similar agreements with the Soviet
Union ? Would you like to think about
China ? Would you like to think about
Petlad ? Would you like to think about
Hungary ? Would you like to think about
Czechoslovakia ? Why do you not ask
Dubcek ? Let Shrimati Gandhi ask Dubcek
what he thinks of it. What has happzned
in the UAR ? Why is it that this agreement
is going sour in the Sudan ?

Are there any lessons to be learnt from
history ? The Brezhnev Doctrine, invented
to explain and justify retrospectively the
invasion of Czechoslovakia, claims that any
country which calls itszIf socialist-—and this
we have started to do-—can never escape
from that net and that any attempt to bring
it back to the path of liberal democracy
would justify Soviet military intervention.
Shrimati Gandhi has pushed us into that
camp. I hope, we do not attract the same
sanctions.

Finally, I would like 10 confess that [
am at a loss. I would like to weicome
this treaty if I can see any benefits for ladia,
But I cannot see any and I ceriainly see
many dangers. The Foreign Minister,
Comrade Swaran Singh, will not enlighten

me, I am sure. Sardar Andrei Gromyko
makes very reassuring sounds, gives us
assurances as if everything is going

to be fine from now on, We have

B i e = N
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been bound for
more,

twenty years and

Ultimately 1 take comfort from the
attitude taken by the very people whom we
are going to be friends with, The high
priest of worid Communism, Mr. Lenin,
once said :—

“Promises are like pie-crust-made to
be broken. It would be mad and
criminal to tie our hands by entering
into an agreement of any premanence
with anybody.”

This was said by the high priest of Com-
munism, Mr, Lenin, to which Mr, Stalin
has added :—

“Words have no relation to actions,
Otherwise, what kind of diplomacy is
it 7 Words are onc thing, actions are
another,”’

I hope, to thesc two epitaphs Sardar Swaran
Singh will add a third one.

SHRI SWARAN SINGH :
Swaran Singh !

Comrade

SHRI PILOO MODY : At the last
minule I decided to turn you back into a
Sardar.

SHRI NIMBALKAR (Kolhapur) : Mr.
Chairman, Sir, in peace thers is nothing so
becoming a man as modest stillness and
humility, but when the blast of war blows
in our ears, then imitate the aciions of a
tiger. These words come to my mind from
Shakespeare when I see the actions of Yahya
Khan now-a-days, But Yahya Kharf pro-
bably does not realise that such words might

have been aprropriate at a time when
Shakespeare wr in the FEliz:bethin Era
and p them n the mouth of a medievil
king. Whersas duning the time that Yahya

Khan was spending in rattiing as sabre
threats to us, our Goverament, without
revealing to us, perhaps, surely and slowly
moved in the direction of this Treaty. Even
if Mr. Piloo Mody does not find anything in
this Treaty or does not see what is in this
Treaty at all, I find that this Treaty is of the
highest importance, | am quite sure that
as time progresses, even Mr, Piloo Mody
will agree with us,
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The point is that this Treaty without

involving us in such a manner that we

should give up our internal policy ensures
for us the type of security which we at
present urgent!y nced. This security is given
s insich 4 manner that it you studv
this Trea v, vou will find that not only we
are treuted cqu ily but what is more that we
have got more from Ruscians than what we
are giving them in return, Actually, if you
see this Treaty, it puts upon us a certain
burden which we should have realised much
before time. We might not have found it
necessary to have this Treaty at all. And
that burden is, even though we want to be
treated as equal with Russia and even if
Russia in their magnanimity treats us equally
still it is our duly to stand on our own feet
and become strong with the help or without
the help of anybody else,

This isa very important phase in the
foreign affairs of our couniry, a phase which
Puls upon us a burden that in order to win
fricndship which we already have of Russia,
we must also become, through our own
efforts and through the help of Russia, if
:f:;iza-ry’- strong and equal to Russia, This
Govern”, 18 very necessary that just as our
foreion I 1E;.:I‘ has, more or Ies_s, revised 'Es
that lhep:rc:cf as Mr. SW:’.II’EI.E[ Slngli has said
ing ang :jd is presenting a rapidly chang-
embarks |, .\nam:u. p.lclure, this Trca!.y
foreign pmﬂ_oﬂ a begnjmmg towards a dynamic
10 certain| ¢ of India.  For that, we have
and, | amy flﬂngralulaile Mr_ Swaran Singh
N beginni“qune sure this will eml?ark upon

B not only of a new foreign policy

but al
also a new defence policy in India.

Sérk]m:_':{:l:.:d |."ker'thc Gove'.rnmem to con?idcr
Ru“ié Io 0'-\bWhh or without the henp_ of
Call g ((j’.m ark towards what L.)lhers mulghl
Weananry d'{ffrfllls and that is a nuc'car
must I10wl o 18 very neccessary that u_.rc
say that ll‘: (Iin_f'or.un atom bomh, I \\:I“
for this isl ) iMficuity that will rea!ly arise
know | ’_mt that we do not have the

TOW O that our cducation is too low

hu{ H : .
ncc‘:”.‘_c difficulty is (hat we have not got the
SSUTY - super-strveture  which

- . 15 very
CXPensive s .
hciw;anlc, .;nd With that super-siricture, a
: 03 i : .
Mruc, Wil be placed on the price
ure of our economy.  “There will be a

Very nepnt
of oy oCn
Say,

veinfluence on the price structure

i tomy. The American peaple, they
eht find that (g treaty is against
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them. I don’t think so. The real fact is
that if this treaty is going to be. against the
Americans, Americans themselves are to
blame for it, not Indians. It is a very
important poini that the future behaviour
of Amecrica with us also will count in
making this treaty either one which is not
aggressive L0 America or apgressive. Some
thing is with other countries, This treaty
is not against any country unless it chooses
to be aggressive against us,

Therefore, for the first time, India has
embarked upon a policy of which we can be
proud of and for the first time perhaps
people on the oppocsite side will realise that
Mrs, Iadira Gandhi and her Ministers are
not only capable of looking after the Indian
interests not only in India but also outside
India.

1 thank you,

Dr, HENRY AUSTIN (Ernakulam) :
My first duty this afternoon, I think, is to
congratulate the Foreipn Minister on this
treaty which will, no doubt, have far-reach-
ing consequences in the full of international
relations. In spit of all that has been said
against this treaty by a few hon. Members
of the opposition and, particularly against
one particular fact of our foreign policy,
namely, non-alignment, I firmly belicve that
this really an affirmation or rejuvenation of
our policy of non-alignment. I would lur-
ther say that there is a sort of historic
continuity in  our fercign policy. Some
of the hon. friends of the opposition have
been trying to analyse the origin and growth
of this particular facet of our forcign policy,
T would say, the basic postulate of
forcign policy, namely, non-alignment, But
I am sorry to say that they have not finally
understood the basic moorings of this aspect
of our forcign policy. The pre-amble of
this treaty would convinee anvone that one
of the basic reasons for us to embark upon
this lndo—USSR treaty is the faet that voth
countries have been convineced, s is said in
the pre-amble, that in the world today
internaticnal problems can only be solved by
co-operation and not by contlict. 1 would
like 1o say o my  hon, fricods that if we
have now  procecded to enter into a formal
legal treaty. it is because we dre  convineed
that by this ireaty we can still further
affirm our basic mooriags in pon-alignment.

our
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In spite of the sabre-ratting by Pakistan
in the wake of the Sino—US detente
we have not jumped into any military
alignment. If only we  wanted to
have a military treaty or a defencc treaty
with any country, perhaps we could
have had it, Buf, in spite of this great
provocation, we have stood fast to our basic
moorings in our foreign policy, namely, the
policy cf peace, friendship and co-vperation
which this treaty enshrines. Thetefore, if
some hon. Members think that this is a
trealy which deflects from the criginal policy
of non-alignment, 1 feel that they have not
studied the various implications and the
various aspects of our foreign policy.

17 hrs.

The second point that 1 would like to
highlight is this. This country is again a
vindication of the next postulate of our fo-
reign policy that we want friendship with all
counltries.

Our Foreign Minister, after signing this
T..aty had said, toth in this House and in
the other House that we are prepared to
have a dialogue with China—not only a
dialogue, but an understanding with China,
provided tkey respond to our call. So, we
have extended our hand of responsive friend-
ship to China also, thus, it is not as thcugh
this Treaty is directed against this country
or that country. It is laigely with a view
to consolidate peace in India and reace in
the world that this Indo— USSR Treaty has
beun signed; it is tkherefore a significant contri-
bution towards stabilisation of world peace,

Sir, dcubts lave been expressed by some
of our hen. friends that the independence
of our foreign policy will be lost as a conse-
quence of this (reaty., Every student of
India’s forcign policy, who has gone through
the syeeckes of Pardit Jawaharlal Nebru,
the aichitect of cur foreign policy, will no
doubt own that if there is one thing that
Pandit Jawaharlal Nehru had insisted upon,
it was Lis pussicnate concern to preserve the
inderenderce of our fcreign policy.  If any-
body thinks that mecrely because we have
entered inio atrealy of friendship, peace
and cooperaticn with the USSR we wil] lose
inCororderce of osetion, T weuld sav, he s
livieg ona feels paadite, Such o persons
have no basic faith in the people of India--

a country where one-sixth of the human
race lives. Such a country can never be a
satellite of any other country,—however
militarily powerful that country may be.

We in this country and the foreign policy
makers of this couniry are fully convinced
of the basic strength of India. And this
basic strength stems from the fact that we
are one-sixth of the population of the world.
If the Soviet Union or the United States
or China or other countries think that we can
be treated like that, they are not living 1n a
world of reality.

I have already said that this Trealy is a
great landmark. | would go further and
say that this treaty has opened up the possi-
bilities for the greatest socialist mobilisation
of our times.

The USSR, with its vast experience of
the laet 40 years, had propounced certain
theories. Not only that, they have also tried
to- implement them The USSR, like the
Republic of 1ndia, is multi-racial, multi-lin-
gual and multi-everything, so far as the
composition of the population is concerned.
We can draw hecavily from their experience
as to how socialism has been constructed
in that country, In India, after consclidat-
ing our po'itical frcedom, we have embarked
on the next step of transforming our sccio-
economic fabric, The mobilisation of the
resources and strength of these two countries
will be a great gain in the great task of
sccialist mobilisation and construction,

Sir, this treaty also marks a great victory
of geo-political realism. Qur friends from
the opposition, particularly of the Swatantra
parly, are always ihinking in terms of
aligning wi.h the USA or other capitalist
countrics. We have found the futility of
this step when couniries like Pakistan
enfered into military alliance with the USA.
We have scen the futility of such alliance in
Vietnam. The United States could not do
anything in North Korea either. A country
which is thcusands and thcusands of miles
away cinnot come 1o the rescue of this
ccuntry nor do we¢ want any countiy to help
which has imperialist motivation to help us.

So, when we entered into a treaty of
friendship and mutual cooperation with the
USSR, it rufleers great gee-political realism »
it is a counrry which is in our neighbour”
hood. So, this is a great victory for the
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theory that neighbours should be good friends
and we have achieve | that. We have got a
good friend on our borders. Sir, this treaty
?150 serves as a great political mobilisation
In a great landmark of the worid. It will
scare the people who live under the delusion
that‘ihcy can frighten this c>untry. When
Pakistan recently reccived huge military
hardware from the USA and got logistic
support from China, they thought they could
frighten  this country, Because of this
polilical mobilisation now having been
achieved between USSR and India, 1 think,
that, sabre-rattling and war-mongering by
P.akistan and its military junta will now be
silenced.  Sir, there is no need for any
mutual assistance provision or a mutual
defence arrangement in the treaty. The very
fact that we have signed a treaty with the
the USSR and jts timing are very important,
Any student of international treaties knows
that the timing of a treaty is mugh
Important as the treaty itself. China with
her hegemonic aspirations and the USA with
Its imperialist motivations have been using
Pakistan—a running dog of imperialism—to
scare us ints submission by a threat of
Isolation. But we showed by this political
mobilisation that we can never be blackmailed
by any power, whether China or the USA or
by their combination. That is the signi-
ficance of this treaty.

I would not like to refer to the real
Meaning of U.S. foreign policy and the
€ntente that they have created, or the
dencnte as it is otherwise called, between the
USA and the Pcople’s Republic of China,
As a student of US foreign policy, [ have
Come (o the conclusion, and 1 have shared
my views with scholars that the real
Political motivation or the foreign policy
objective of the USA is that if a war
Comes —and according to their calculation,
A& war is bound to come—it should be
fought far far away from their frontiers, That
has been their basic security concept. In
Pursuance of his policy they have been
trying to create a conflict between the USSR,
and China. First, they cultivated the USSR
and then they are now befriending China,
The basic idea is 1o gradually set China
against the USSR, and if a war comes, their
Objective is that the war should come on the
Mainlind of Asia. During the last war,
they could have dropped the atomic bomb on

¢rmany or any other luropean country,

SRAVANA 10, 1971 Indo-Soviet Treaty (Mosn.) 318

But, instead, they picked up Japan to
throw their bomb on. Siailarly, now abso
they want to creite a situation in which if
war comes, it will come in Asia, That is
their basic calculation. If we had not
entered into this agreement with the USSR,
then I am sure that this policy of the USA
to set China against the USSR would have
got another boost, But w: have now check-
mated, it, and to that extent, itis a big
contribution towards peace in Asja and
towards guaranteeing the security of the
USSR also. When we enter into a lreaty
it is not as though its benefits should
accrue to our country alone. If we gain
some bencfits from this treaty, the USSR
also gains some benefits from this bilateral
arrangement. As my hon, friend Shri
Hiren Mukerjee has pointed out, a friend in
necd is a friend indeed. It was time that
we needed a greet morale-booster, It was
time that we got some logislic support,
This treaty has provided us with both at a
crucial stage of our history, These detractcrs
of our foreign policy who have been going
around telling people that we have become
friendless should now realise that the basic
postulates of our foreign policy are now
yielding rich dividends. Shri Atal Bihari
Vajpayee had said that our foreign policy
had lcd us to a situation wheie we were
friendless so far. | would not like to tell
him that Rome was not built in a day, and
a foreign policy formulation cannot yicld
the desired rcsults in a decade or two.
Now, we bave found that the basic assump-
tions of owur furcign policy do yield rich
dividends. 1 would like 1o tell the detrac-
tors of our foreign policy that India will
have friends ; and if lodia is threatened by
any country, they will wind that in spik of
the fact that we are ncither a big military
power nor a member of 4 power blee, we wiil
get wide support from the internationzl
community. That is bceause we  stand  for
altruism, because we want to wiven the area
of peace. We shall have not only friends,
but we shall have a Jlarge measure  of
sympathy and understanding of peoples (lo
worid over, as well, S, this Indo-Soviet
Friendship Treaty will, I am sure, gencrate
a great furd of goeodwill which will eventual-
ly sweep the war-mongers away om (he
international scene.

DR, MILKOTE  (Hyderabad) @ On
behalfl of the TPS, [ welcame the treaty of
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peace, friendship and co-operation that the
Government have enlered into with the
Soviet Union. Many members have tried
to criticise the treaty in its vericus aspects.
I have tried to closely follow the arguments
they have adduced, While they have
criticised quite a pumber of items, nobody
has so far suggested a single itcm on which
they could make an improvement. If the
treaty is open to criticism, why did not tle
members criticising it point out whcre and
in what way they desircd an improvement.

It appears to me that this treaty has
been very wisely and well-drawn. It has
come as the culmination of certain evenis
in world affairs It is an exhilirating
experience ; it is historic that this treaty was
entcred into yesterday, Apart from that,
may I congratulate the Prime Minister and
the External Affairs Minister on entering
into this treaty at this juncture,

If America enters into an agreement wiih
China and Pakistan, the same typé of ques-
tr. s that is being asked here today could be
askcd on the other side. What would
happen to China and America ? Will
capitalist, imperialist America shed its
colour 7 Will China become capitalist in
its outlook hereafier ?  What would be the
type of understanding that will come ? Will
they follow the pattern Pakistan has been
following ?

Questions of this tvpe would naturally
arise in every kind of treaty.  What I would
say is this.  During this century, there have
been (wo revolutions of very great im-
portance, One was in 1918 in  Russia
emanating from the Marxian idea of re-
volution that has transformed the common
man the globe over. Similarly in  India
with Gandhiwn ideoloey we faced the might-
ies empire and threugh non-violence wrested
power.  One was democratic ; one got
frecedom ; one imbibed spiritval strenuth in
cach oncof us.  The other in Russia equally
acguired a name for doing good for the

common man everywhere and for  peace,
but it is dictatorial.  If Amcrica  joins
Pakistan and China, Anrica could never

join Russia because of rthe technelogical
improvement thut has tuken pliee, They are
warring with cach oter 3 they could never
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come 1o an vnéerstanding. Therefore, th®
only method by which they could allay theif
misgivings is by entering into an understand-
ing with the mass of the people of China,
If these two join together and threaten
India, what is going to happen ? We have
not enleied into the treaty because of fear,
but tecause of the consequences that flow
from some of those understandings that
have been arrived at, The coming together
of Russia with her technological develop-
ment and democratic Indie with her
Gandhian ideology will possibly mellow
both and ir will lcad to an improvement of
international relations. That is how I look
at this treaty.

Various aspects of the question have
been discussed. 1 do not want (o go into
details. But at this juncture, the treaty has
been entered into to tell the world that we
are not fricndless. At the same time, the
world will know that we are peaceloving,
that the treaty does not mean anything
except an understanding to support each
other when they are attacked by somebody
else, 1 do not know whether there is any-
thing between the lines in the treaty to be
read. Oftentimes in treaties have such
hidden meanings, If so, it is for the Foreign
Minister to dilate on this, But as a plain-
speaking document, I consider it as one of
the first class documents to which we have
appended our signature. There is nothing
in it to which one could take exception.
It is, therefere, on account of the time-
spirit, on account of the revolutions that
have takcn place here and in Russia, that
this has to be welcomed, and these two
revoluijons have a world-wide impact. And
these two powers’ coming together at this
juncture might have a world-wide affect
hereafter, That is what envisage,

Therefore, 1 feel that this trealy has got
to be supporied whole heartendly by every-
one in the House,

Thank you.

oft w&@l7 w77 ([REE gT)  ATRAA
Fige, g0 FA-GHF 7 wg 29T FI
fFr aga wag 91 — g3 7T G I
g7 — faaqn gz fFar § fFadr gfar
& for | =g anafagl &, g7 &1 T
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sfas w93z ot wifsT & qew ar,
T i omefadt ¥ g @ oqed @
QA 9T G oA, 3@ A WA Fafead
& F7 901 1 3@ fewr s strag Sy
& @00 g fergeaa Y maw fafae-
T, gAR wIA fafqeze sive Lfwar 1 o1
dzifaq §, fr fra aeg & 37 T F1E-

fal & srisr 3w gfaar #1 ot SEIF S
A AT @t ot s@Efesa #iT gAY

ferma &t awe ¥ @ aard & awmar g
a fad fgegraia & ady afes  qmm
ar fergearm @1 dfis<far A wwga
81 3 st 5w anm & vy o Frowa
ST H) farndy fegrara a1 aifeenT ¥
AR D FT quw glaar g7 da oA |
AET 2w A § sw oy FEAT Y

T gW wg FT a4%d & fF @
AN F 15 qra @iz fgegen € e
faw 2 ag Feaaiaa firer & 1 et fer-
TN & Aiex gfar a3 ¥ a3 oF
? WS Ay avrad 57 @y —wrafoaa
RRIECHE G E IR E e R - T
RO 4o & sdzmda ¥, gwid gew ¥
B Y @ w7 ogair wA-fafaees
AT szn fufrezz ¥ g0t GoF &1 AW
A frar & | wfeq g% wwalg 2 fx
T o wig & w5 g g7 feard a8
R, Ay ST wgA WY oF  qfwF FToamw
a1 grar, & 39 71 AW AgY 41, 3IW
o & g fraré gdY 2ar | afwq g9 @
VT F1 1§ g7 727 2 afedy FgT 34
FIRfF 9% g3 fraid adf a1 T
WAL fF s fzegeqra & waw
WA Ay @ oAgr wyaw & Ay Anal
T2t 7 it ¥ wiw 47 a9 5 g
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A F qe 97 A1 atal 7T IT F AW
9T #et Fradt QA oY | ... (Swawa). .
a3 Hed W agr I3 & F AR g Qv
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SYRI M. MUHAMMAD ISMAIL
(Manjeri) : Mr. Chairman, Sir, the Indo-
Soviet Pact that has been signed yesterday
gives a concrele and definite shape to the
principle of co-existence for which our
country stands and has been advocating for
a lopg time. There may be difference in
ideology between one country and another,
but that is no reason why they should
shrink from each ether as that would only
harm the interests of the countries con-
cerned. Apart from ideologies, there is a
wide field in the case of every country on
which there can be agreement and working
on which will be of advantage to the conn-
tries concerned. India and Russia have
identified this area of common interest and
have pledged to stand together on such
interests,

This treaty is not for pooling the strength
of the two countries for purposes of aggres-
sion over any other country, but as has been
rightly pointed out by the External Affairs
Minister, it is a treaty of peace, friendship
and non-aggression, But should there be
any attack or threat of it, the contracting
parties will take effective action to protect
peace and ensure the security and interests
of 1heir respective countries, This will add
to the stabilisation of peace and security not
only cf the contracting countries, but of
those of their region as well, This (reaty
is, therefore, a salutary and effective instru-
ment which would contribute to the peace of
the world too,

Qur non-alignment policy has done good
to our couniry and it has been amply service-
ab'e also to certain other countries in their
struggle for freedom and in other matters
concerning them. The present treaty with
Russia eannot conflict with our country’s
non-alignment policy. This policy do:s not
at all mean that we should not have anything
whatever to do with otler countries and its
effect is not to isolate us from other
countries. In the present-day context when
some other countries have failed to properly
understand  our stand  with regard to
Pakistan, refugees and other matters, and
when they do not appreciate our policies, it
is but right and necessary that we must
come ta a firm arrangement with a country
which Is friendly and appreciative of our
rolicies and position.
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1 welcome the Indo-Soviet Treaty and
wish it well.

17.22 hrs.

(MR. SPEAKER in the Chair)
MR. SPEAKER : Shri Samar Guha.

SHRI N. SREEKANTAN NAIR
(Quilon) : Each Presiding Officer comes and
gives somebody some concession, and the
other groups in the House which are voice-
less are simply ignored. That is very bad,
going too far. If trouble is what you want,
we know how to give it.

SHRI SAMAR GUHA (Contai) : Today
I speak not as a spokesman of the PSP, but
as a spokesman of the Socialist Party born
in the sublime unification of three socialist
forces, the PSP, the SSP and the ISP,

I feel that realism of the situation
demands that we should have friendly rela-
tions, very close relalions, with Soviet
Russia, but I think it is wholly unnecessary
to codify this telationship of friendship with
Russia in the form of a treaty binding us to
the Soviet bloc politics for 20 plus 5 years,
Whatever may be said about the nature of
the treaty, that it is a treaty of peace and
friendship with Russia, the impression in
timpression in the country is more impor-
tant, That impression has been reflected in
the press by banner headlines that this treaty
is meant as a defence shield against the
aggressive designs of Pakistan, and that is
why almost all the newspapers in India had
headlines of seven or eight columns reading
‘Security Pact with Russia’, *‘‘Defence Pact
with Russia” etc. 1 have no doubt that the
treaty has been originated as a result of the
fear of the ghost of Chinese complicity with
the aggressive designs of Pakistan. In a sense
there is no doubt that it was the fear of
China that was standing in the way of giving
immediate recognition to Bangladesh, Now,
I think the test of this treaty is this: The
imm:cdiate reaction created all over the
country is that the people expect that the
Government will now have the courage not
only to give immediate recognition to Bang-
ladesh but also to give massive help to
Bangladesh to complete their freedom strupgle
and consolidate their freedom. [ want to
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draw the attention of the House to the cym-

mitments made in this treaty. Article III
says :

““The High Contracting Parties condemn
colonialism and racialism in all forms
and mainfesiations and reaffirm their
determination to strive for their final
and complete élimination, '

It. is mot my feeling alone; the Defence
Minister himself a few days ago described
the Pakistani army as a colonial army and
an imperialist army. If that is so, the first
and foremost obligation under this treaty is,
India and Russia should declare that the
Pakistani army is a colonial and imperialist
afﬂj)', that it is an imperialist army occu-
panor{ of Bangladesh and (o eliminate that
imperialist, colonial occupation of Bangla-
desh, India and Russia, if they have any
respect for this treaty, should jointly recog-
nise Bangladesh,

Some friends talked very loudly this
mon_'ning about the future expansion of the
socialist system and ideology into our region
also. Not ouly India and Russia, but all
the socialist countries following Russia
"“’“"?» if they have any honesty and respect
:'02 this treaty, declare here and how that
thisy are in favour of Bangladesh and that
Pakis:wbmal and imperialist rule of West

an over Bangla Desh should end.

Without entering into this trealy, per-
aPs we had a greater freedom 1o recognise
Bangladesh, But now I have developed a
oubt that beca se of certain clauses incor-
?:ralﬁd_ In this treaty may stand in our way
i act independently to give recognition to
angladesh, 1 have also my doubt that this
i‘:::i)' 0ot be to our advantage. I have delved
So:" the cO.-.:.plemy of the international Sino-
re-ale:‘ conflict and the derente ino Sino-US
lhathons‘ Now It may very well happen
ar UsA may ask Cnina to supply more
'Ms to Pakistan, Thit means the proba-
ifl‘::]y Of war is there. I that probability,
€re is any conflict between India and
akistan, the conflict wiil be more costly,
More destructive and perhaps it will be more
Prolonged as a result of this treaty,

There is one clause in the treaty which
9€S not stand in the way of our having a
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bilateral treaty, bilateral understanding with
another country.

SHRI S. M. BANERIJEE (Kanpur) :
Are you supporting the treaty or not ?

SHRI SAMAR GUHA : There was no
necessity of codifying our friendly relations
with Russia. It was a long-standing
friendship of 25 years,Why should we categ-
orically emphasize the obvious ?

Then, another thing is that we should
by to assuage the apprehension of China that
this treaty is not meant against China, In
the context of the present military alliances
and political alliances and the Sino-Suviet
conflict, China should not have at the back
of its mind that this treaty is dirceted
against her, It is the duty of the Govern-
ment of India to assuage their apprehension
that it is not meant against them, If we can
do that that will mean realism, real political
and diplomatic approach, removing the
apprehension of China that it is not meant
against them.,

DR. RANEN SEN (Barasat) : Sir, he is
making original contribution, He should
be given more time.

SHR1I SAMAR GUIIA: Today it is a
red letter day for them, bccause they are
looking at everything through the periscope
of Moscow. Butl have my Indian eye. I
look at the whole problem from the Indian
eye......(inferruptions).

This treaty is no doubt historic. But it
means a historic deviation of our foreign
policy. In our foreign policy there is a thing
called non-alignment .

SHRI AMRIT NAHATA ' You have
never supported our foreign policy in the
past, So, why worry about it now ?

SHRI SAMAR GUHA : | know you;
everybody knows, every Embassy kaows for
whom you speak, what is your object Even
in the Congress Party people know you that
your body is here and soul is else where. ...
{interrnptions).

MR. SPEAKER :
bon. Member to look

I would request the
towards me and
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address me only. Let him not try to reply
to the interruptions.

SHRI SAMAR GUHA : It is a hisloric
deviation from the policy pursued for the
last two decades, Whatever the word non-
alignment may mean we have aligned our-
selves with the Soviet bloc politically,
militarily and also in other ways. Sir,

the doctor will say when a man is
killed that he is dead but a Poet
will say he has passed into eternity.

Likewise they say it is an extension of non-

alignment but it means burial of non-
alignment,
Sir, if you lcok from the long range

perespective you will aprreciate that we have
got into the vortex of the Sino-Soviet con-
fiict, There was no necessity (o enler into
such a conflict between two giants. We
could have emerged as the first-class power
in Asia, That possibility has been blocked.

I want to know from the Government
whether this Treaty will bar India from having
immediate nogotiations with China and Japan.
Again there is a clause about which [ have
apprehension—clause about non-proliferation.
I want to know whether we are free to carry
on with our peaceful explosion of nuclcar
test. (Interruption) My another apprehen-
sion is this treaty will give a scope for
Russia to extend their bases in Indian ocean.

Lastly, it has a serious implication on
our foreign aid. We must remember that
more than 80% ol our foreign aid is coming
not from the Sovict bloc arca but from the
other areas, (Interruption).

As a patlriotic Indian my party’s stand is
that India should give up the role of a glo-
bal beggar— begging either from Moscow or
from Washington or from Bonn. India
should stand on her own national economy.
India should siand on her own legs. ([fnter-
ruption).

Let this Govcrnment have the courage to
say that they will give up 809 of the foreign
aid which they are getting from other coun-
tries and not {rom the Soviet bloc. It is my
duty to point out that this Treaty......

MR, SPEAKER : [t is also my duty to
save time, (Interruption).

SHRI SAMAR GUHA : This treaty may
have the possibility of having an impact on
our economy and on our planning.

I consider Soviet Russia as a friend of
India and | want this friendship to continue,
«eeo{Interruption). What 1 started by
saying I will conclude by saying...... (Interr-
uption).

SHRI K. BALAKRISHNAN (Ambala-
puzha) : If he is not sitting down, I am also
going to get up and start talking. He is
encroaching upon our 1ights, There should
be a limit to impropriety and indiscretion,

SHRI SAMAR GUHA : 1 conclude by
saying that I stand for friendship with
Russia 1 am all for friendship with Soviet
Russia for our practical interest but not for
codifiing this friendship binding us for 20
plus five years into the Soviet bloc of poli-
tics. It may be helpful to scme but not to
our partriotic interest, the Indian interest,

SHRI SWARAN SINGH rose—

MR. SPEAKER : May I give only two
minutes to Professor Shibban Lal Saksena ?

SHRI N. SREEKANTAN NAIR : On a
point of order, You in your indulgence or
kindoess or whalever it be have accepted
the smaller groups of the House as Opposi-
tion groups. The Leader of the House has
also accepled them and is inviting them to
conferences and impcrtant meetings, But
on a matter of great importance, should you
not at least give some time for the spokes-
men of those groups in this House 7 Or,
is it left to whoever sits in the Chair to allot
time to favourites, friends, specialists and
sycophants ? Is it in order ?

MR. SPEAKER : It is not a question of
sycophants, The names are before me
already, They were given miuch in advance.
But 1 had promised this morning two
minules to Professor Shibban Lal Saksena,

SHRI N. SREFKANTAN NAIR : [ am
not talking about him. He is a very senior
Member and an old revolutionary. I am
talking about what happencd throughout this
evening,

MR. SPEAKER : I did not expect it
from you.
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PROF. S. L, SAKSENA (Maharajganj) :
Mr, Speaker, Sir, 1 yield to none in my
friendship for the Soviet Union. 1 have
visited their beautiful country several times
as their guest in trade union and peace
committee delegations, But I am a patriot
who cannot congralulate the Government
on this Treaty in which India must naturally
be a junior pariner.

Iam a strong votary of Jawaharlal
Nehru’s philosphy of non-alignment. It was
his greatest contribution toward world’s
political philosophy. In his darkest hour in
1962, he stuck to his philosophy of non-
alignment in spite of great pressures,

I am sorry, Sir, that today, his daughter
h:{s buried her father’s philosophy of non-
alignment, Mere words will not resurrect
the dlloctrinc of non-alignment, It is not
treaties which move nations. It is national
Interest which guides them. Why did USA
come to our help in 1962? We had no
such treaty wilh them. They came to our
hBe]-p because it wis in their national interest.

ccause she did not then want to allow

tha lp become supreme in Asia by allow-
ing India (o go down.

Suppose p
China had int
this Trealy,
hBlp us
noless jp
I am,

akistan hag atlacked us and
€rvened on her behalf, Without
. lh‘:_llﬂsia would have come to
lEresleé.r‘ own mlc.rcsl, They re
therefoss N our survival th.an_wc are,
existing friend] N ]stJfry r(?r codifying our
into a forma) ¥ relations with .thc U SSR.
US & memy treaty. [t obviously makes
of nations el‘o Of_ the Soviet bloc
aligned cou‘mry ftr |m_1epcndcnce as a non-
may say, (he IS» finished, Whatever we
our Crccl’i{ “fab‘ 1t hus been done is not to
shoulq ha'\'re don“ﬂ? Wanled to do this, we
times of crisi cﬁl In normal times, not in
signed ang my- ut Ithe Treaty has been
ratification OPposition will not stop its
its benefirs ill, therefore, judge ii from

will see whether the
g:wnia:-nt:::l Técognises Bangli Desh. So
because we n::'t{rebe?n l‘bccngnised obviously
Pakistan and ¢ ina 1 Of imvation by
treaty we will | hina, 1 hope, after this
nising the slev of? no furiher time in recog-
of Bangls o ;:r-.,lg_n independent Republic
help (he Muf:i ::;hnut which we cannot
army of occupalio;] tlr?i:r:: destroy Pakistan

Iw
now,
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) :
Mr, Speaker Sir, 1 am rgrateful
to the hon. Members, the leaders
of the Opposition parties, who have
given such a massive support to this Treaty.
If I may say, this is one of the rare occa-
sions when such an overwhelming support
has been given to almost any act undertaken
by Government.

Some friends have pointed out that
there are some voices of dissent. There are.
That is why I said a massive support has
been given. If you add up a number of
““minus points”, it will not add up to much.
If you add up the voices of dissent that
they have registered, perhaps, itis a proof
of the liberal democratic traditions that we
follow and some of them who have a
suspicion have adopted this negative attitude
perhaps to demonstrate that they are really
democratic. I am not sure whether they
believe in what they say. [ have great
doubts about that,

Some of the wiser leaders who still hope
to again rehablitate themselves have read
the signs of times. They have not got the
guts to oppose it because they know, if they
oppose it, they will be compleiely isolated.
While supporting it, they bave tried
indirectly to pick out points to suggest
cerfain doubts which really have no subs-
tance. This is the real psychology of these
people today. And 1 give them credit
because, at any rate, they have on this
occasion reflected the will of the pecople
although whatever may be their own predi-
lections. While saying that they are in
favour of the Treaty, they have also said
other things which perhaps they wanted to
register because mentally they do not appear
to be fully reconciled to the Treaty. Thls
is the only analysis that I can give,

There is another very inleresting feature
of this debate and, to bg quite frank, Sir,

it is difficult to reply to a debate when
there is no opposition worth the name.
There are no points to be met, Therefore,

there is not much to be replied to.
ff i A& A g FA

ot wmw fag: dig @@, @
gedt A facft, fag ¥ gaF ag fwar
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It is interesting that several hon, Members
have supported this treaty but they have
given their own reasons for supporing this
trealy. One way is that if I were debate-
minded and if I want only to controvert
the arguments, perhaps I could have
continued this debate for a long time.
Although a particular member is  support-
ing it but I don’t agree with the reasons
for which he is supporting it, if I were to
take that attitude, perhaps I would have
prolonged the debate. But, Sir, it is not
my intention to do so. As a practical
individual, I am interested in the final word,
whether he supports it or opposes it and
I am not concerned with the reasons that
he has in his own mind to support it.

But it is very interesting all the same to
mention that some hon. Members say ‘We
support it because it discards non-aligment’.

SHRI FRANK ANTHONY : Thank

God,

SHRI SWARAN SINGH : Some people
say that it is a deviation from non-alignment,
‘Therefore, we support it’, All right. I
am interested in your support and 1 hope
you are genuiné in your support when you
say that support it for what it contains and
not for what you imagine that it discards
and what it deviates from. A certain
concrete act which has reaffirmed certain
principles and the adherence of countries to
those principles and to support it or not to
support it is something which is important
and it is not my intention to go into this
sterile debate and to pick up arguments
with several hon. M¢mbers because 1 do not
agree with their reasoning,

I am aware of a large number of judg-
ments that are writlen by learned judges
who ultimately come to the same conclusion
very often by giving their own reasons for
coming to that particular conclusion. 1t is
an interesting intellectual excreise but, so far
as this Parliament is concerned, [ will be
conlent with the operative part of their
specches rather than the reasoning that they
give in support of the conclusion to which
they have arrived at.

Mody is feeling
their dissent to

I know Mr. Piloo
uncomfortable because
this,

I will not go into detail, but I will try
to confine myself to the salient features of
this treaty. This treaty, if we analyse it
consists of several parts and some members
have given thought to the economic content
of the treatv, to the political content of the
treaty in relation to our postures towards
important pressing problems, faced by the
world and it has also got a security aspect
and we have to read this treaty as a whole
and have to examine it in its various facets
and Keep in view its entire content,

In the economic ficld and in the ficld of
technological and scientific co-operation and
collaboration this is a re-affirmation of the
principle of the fruitful co-operation and
collaboration between the two countries in
these vital fields. Several hon. Members have
rightly stressed that we have to work for the
objective of ourselves becoming strong,
ourselves having the strength to face whatever
may be the problem. That is precisely our
objective and it is for this reason that we
greatly welcome ths co-opetation and
collabora‘ion in cerlain vital fields. Such
co-operation and collaboration  which
enables us to build our real economic
strength, which enables to the base of our
further growth, which helps us to lay the
foundations upon which we can build our
economic and industrial growth. It is for
this reason that we attach importance to
the various clauses under which there is this
agreement belween our two countries to
cooperate with cach other, to collaborate
with each other and to help in the matter of
development of latest techiques, technologi-
eal know-how and collaboration ia all sophi-
sticated and scieniific fields. This is a very
important part of the Treaty and this is in
consance and in line with the objective
which has been stressed by severval hon.
Members that we have ourselves to be
strong. And, the strength consists in develop-
ing our economy, in an independent manner,
and our industry, in rapid manner, so that
the infra-structure and the industrial base
are such that give us not only the economic
strength, but ulrimately also the military
strengih, which asain touches upon the
security aspect, ond this is also an important
component of this Treaty.
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A pgreat deal of argument has been
advanced by Constitutional pundits and
political thinkers among the hon. Members
who have tried to criticise the trealy from
the angle that it is a deviation or a depar-
ture from our policy of non-alignment, I
would not like to go into details, I would
only draw the attention of the hon, Members
to Clause IV of the Treaty. There cannot
Pe_a clearer proof than the Treaty itself and
1t is clearly provided in Clause 1V that the
USSR Government respects our policy of
non-alignment and they also agree...(Inter-
{upr;’on) Those perhaps who don’t believe
In non-alignment can smile on this,
not sure whether he belelives in
alignment......

I am
non-

. SHRI SAMA:R GUHA : I believe in
1ndeper_1dent foreign policy of India, You
have givan it a burja) -

still you are insistin
on it, ’ d ¢

aqi‘;‘g SWARAN SINGH : It is not
reading l]‘: of argument. 1is a question of
i thi ¢ lerms of the Treaty. So, there

'S POsitive commitment between the

two countries iti ;
» Our position having been
accepted by the USSR ¢

The second point
~apart from
the

ave

that T want to say,
fhier this expl_icit mention, —is

c¢ of anything that could
Pointeq .:n or might have been
either in t:I by any hon‘. Memkber
from gy 13 Treal.y or anything flowing
policy of oufeal}' w!11cl1 detracts from the
thing has bc" nOn-;lllgnmcnt,_ Not a single
have been thc-g rrr!cnuoned ; just vague ideas
Point ek Wn about wi‘hout any precise

Whic .
may be gy our policy of non-alignment
Gy Fignin\ ™ have been on promised b}'
oil € cvis Treaty,  This is the only

er FOII’I{ 'hﬂ-L '

tion wijp no wish to muntion in connec-

N-aligument

A

agw:o:itl[_l'hﬁ Security aspect of the treaty,
hon. Membe .1c observation made by several
this is nof lds‘;vho have poinied out that
a military ;Hi; ence pact.  This is not even
And, | dlln‘[.h::c' This is not a security pact
Peaple if they s ‘: 1.0 quarrel with the Press
banner I\.cadlin;;pt voncohis out in five-column
OT Onc-coly Wo-column banner headline
mn banney headline, 1t is their

Own interpreiat
itio ]
Clear... a1on, but 1 want ty make it
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SHRI SAMAR GUHA : Please try to
convince those friends that this is not
a security or defence pact,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS AND MINISTER OF
INFORMATION AND BROADCASTING
(SHRIMATI INDIRA GANDHI) : When
have they been right before ? On what
occasions have these friends been right
before ? I should like to know.

SHRI SAMAR GUHA : However most
of them are right for you at least, Most of
them are Indians and of the Indian
Press ; perhaps at no time have they been
so much in favouritism with you,

18 hrs.

SHRI PILOO MODY : They were right
when they published her spceches.

SHRI SWARAN SINGH : I have
mentioned in my opening stalement that
this is a treaty for peace, a treaty for friend-
ship and a treaty against war. Defence
pacts or military alliances are couched in
such words and they have such connotation
that there is atomic drawal of one party if
there is action by the other party of a
particular nature, Anybody who has studied
these three articles, namely articles VIII,
1X and X carefully would fully agree with
me (hat there is no such connotation, no
such element, no such suggestion and no
such mention of any such atomic drawal
flowing from any unilateral action of any of
the parties.

We must make a clear distinction in our
own minds and I want 10 make it absolutely
clear that these articles no doubt do provide
a framework which is of importance to us ;
it gives a framework within which steps can
be taken by us to safeguard our securily,
This has to be distinguished from the wusual
defence pacts or alliances. L cannot help
Shri Piloo Modi if he cannot see the
diffcrence between the clauses of the Warsaw
Pact and this treaty.  Even if this has 10 be
argued that this Treaty is different from th:
Warsaw Pact, 1 think T cannot convince Shri
Piloo Mody about anything. He has only
to read the clauses of the Warsaw Pact and
compare them with the articles here and the
answer will be there,  But for a person who
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refuses to see things, I cannot show any
light. It is an absolute travesty to say that
this treaty has got anything of that sort.....

SHRI K. MANOHARAN : Pack him

up to Warsaw.

SHRI SWARAN SINGH : I do not
think that he would like to go 10 Warsaw,

SHRI PILOO MODY : Why does he

not try to take ma there ?

SHRI SWARAN SINGH ; Perhaps in
his usual jocular style—perhaps I cannot use
the words ‘style of buffonery’—he has used
the expressions ‘Comrade Swaran Singh’
and ‘Sardar Gromyko’. 1 do oot know how
Mr. Gromyko will react, but I am grateful
to him for conferring this title on me.

SHRI PILOO MODY : 1 think it is a
question of reciprocating the courtesy,

SHRI SWARAN SINGH: 1 would
litc "o be a comrade and be their company
r..wcr than be in the company of capitalists,

SHRI PILOO MODY : 1 think he
would also reciprocate.
SHRI SWARAN SINGH: ©Once in a

while, even if buffonery has generated an
expression, 1 greatly value it. He perhaps
does not realise the implications of what he
is saying. We are determined to bring
about socialism. It is this policy that is
bothering the capitalists. Therefore, they
call us comrades. W accept that compli-
ment. Whether this has got anything to do
with this treaty or not is a separate subject,

SHRI PILOO MODY : It is not a
separate subject.

SHRI R. S. PANDEY: The share
bazar is down., That is why they eare
bothered.

SHRL PILOO MODY : Worms must

not rise at the wrong moment.

SHRI SWARAN SINGH : The security
clauses of this trealy — 1 have uscd  the
expressiva cardlully— are these three articles,

and if these are carefully analysed, the
essence of the treaty would become apparent.

First there is article VIII, This is
another expression for a treaty of non-
aggression. It reads thus :

‘‘Each High Contracting Party under-
takes to abstain from any aggression
against the other Party and to prevent
the use of its territory for the commis-
sion of any act which might inflict
military damage on the other High
Contracting Party.”

Earliear, we have :

L shall not enter into or participate
in any military alliance directed against
the other Party.”

This is a very salutary provision, and I do
not see why any objection should be taken
to this article.

The next important article is article I,
This has been referred to already. But I
would like specifically to refer again to this
article.

It says :

“Fach High Contracting Party under-
takes to abstain from providing any
assistance to any third party that engages
in armed corflict with the other Party.
In the event of either Party being sub-
jected to an attack or a threat thereof,
the High Contracting Parties shall imme-
diately enter into mutual consultations
in order to remove such threat and to
take appropriate effective measures to
ensure peace and the security of their
countrics,”

SHRI PILOO MODY : 1 can also read
all this.

SHRI SWARAN SINGH: Shri Piloo
Mody reminds me that he can also read thus,
If he had read this, he would not have raised
that argumcnl at any rate.

SHRI PILOO MGDY With your
massive mandate, you can pronounce it any-
way you like,
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' SHRI SWARAN SINGH : Article is
important. and this answers one of the

questions raised by the hon. Member oppo-

site,

It says :

“Each high contracting party solemnly
declares that it shall not enter into any
obligation, secret or public with one or
more States, which is incompatible with
this treaty, Each high contracting party
further declares that no obligation exists,
nor shall any obligation be entered into
between itself and any other State o;
States, which might cause

military
damage to the other pariy."

So whether or not there is any attack or
or threat of attack, under this treaty no arms
be} ::.uppIicd to any prrty which might cause
military damage to other party. The inter-

pretation is quite obvious and this answers
some of the points raised,

I wonld like to say that the economic
Ct:'mtem this treaty, the solemn undertaking
given in this trealy by the two countries to
conduct their international policies in such
Manner as to give striking and stunning
blows (o remnants of colonialism and racia-
lism is another important cornersione of this
trealy.  The political content, the economic
;"“‘ffﬂ the technological and scientific colla-
;{:“Dn and the security clausgs of the treaty
_“%€0 as a whole, present a picture which is
'S 10 the mutual benefit and mutual advantage
Of both countries,

T was rather amused when Shri Piloo
Mc'd}' said that some talks were going on
behind my back and that I was there only to
PUut my signature to this treaty. 1 think
Shri Piloo Mody does not know enough of
Mme. If he thinks that [ am so pliable that
I can readily put my signature without being
associated with the intricate negotiations
that culminated in this t(reaty, he is taking
much too supeificial a view. Perhaps he is
too thick-skinned or thick-fleshed to under-
Stand how Government works and I think
this sort of atlitude of oversimplification
should not be adopted in such a serious
Mmatier that we are discussing today, that 1
Was there only to put my signature and that
all this we negotiated behind my back or
anybody's back. I do sympathise with him
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and others of his way of thinking because I
do claim credit that these negotiations do
signify (o the fact of the conduct of our
affairs in such a manner that nothing ]eq‘}ged
out, although these negotiations were going
on for a numter of months. We did not
want unnecessarily to raise either doubts or
suspicions and we did not want a public
debate to start before we finalised the
document.

I would also like in all fairness to clarify
that the s'gning of this treaiy has nothing to
do with the dramatic manner in which Dr.
Kissinger went to Peking, because these talks
had been going on at various levels for quite
some time, I can say that the timing is such
that it has been so well received in the
country, that even those who want to oppose
it want to save their skin while voicing their
opposition to it. This is demonstration of
the fact that the people also cun take a
decision, and T am sure that in this case the
people are solidly behind this treaty.

Having said that, as a matter of fact, I
am not giving out any grcat secret which

.-cannot be divulged at this stage that these

talks had ferther ferish time taken place,
as the Prime Minister has already meationed
about two years ago. I myself was associated
not only in my present capacity but when [
was in charge even of the earlier Ministry,
Even then, [ was associated with it, and we
were discussing to find some juridical and
and legal basis for the type of relationship
that was developing beitween the two
countries.

I am again 2mazed at some comments
where some of the hecadings of certain arti-
cles have been picked up by hon.  Member,
Was it necessary 7 It is an amazing thing
to ask : they do not say that there is any-
thing wrong with it, but what they mean to
say is that all this was already there; was it
necessary, therefore, to give it a juridical and
legal basis ? It is quite obvious that if it
is already there, then it means that all of you
accept what was there was correct. 1f what
is there is correct, and then it is our mutual
benefit, why not give it a legal and juridical
basis 7 I fail to understand 1this type of
argument, 1f they cannot find any true,
solid argument to oppose this, thenitisa
very easy thing to say it is a pood thing, It
js sometlying which is Leneficial to both; it is



339 E.A. Minister's Statement on  AUGUST 10, 1971 Indo-Soviet Treaty (Mons.) 340

[Shri Swaran Singh]

something which is good to both, But was
it necessary ? It is like saying that fond is
good but is it necessary to eat it. I think
this type of approach does not take us any-
where.

I would now touch upon some specific
questions that had been asked, and before
1 do that, I would like to express my grate-
fulness to all the political parties who have
welcomed this except—I do not know whe-
ther all the components of tbis party are
behind him in his analysis—Mr, Guha,

SHRI SAMAR GUHA : You are yet to
know it. We bhad a whole night discussion
yesterday, almost up to I O'clock. On the
basis of that, 1 had spoken.

SHRI SWARAN SINGH : Probably you
discussed it too long and did not come to
the right conclusion. (inferruption) Even
when he was arguing, what he said was that
this is all right; all this was available; then
why put it on paper that this is good,

SHRI SAMAR GUHA : I said that
codification and writing it on paper in that
way completely different things. (Jnter-
ruption).

SHRL SWARAN SINGH : Then, may
1 ask which is the party to which Mr. Piloo
belongs or Mr Mody belongs or both of them
belong. 1 do not know if his porty also sat
throughout the night to formulate their final
view,—

SHRI PILOO MODY : It is well
known thal we do all our business by day.

SHRI SWARAN SINGH : Because.
Rajaji, the veteran statesman, has given a
statement from Madras; he has blessed
this tready. [ do not know whether Piloo
Mody or both of them are in touch
with the views of the Swatantra party or
perhaps the democratic ideals has penetrated
so much that they do not care for the
opinion of their leader, and each one wants
to have his own opinion. They are
swatantra (o take a swatantra view! I
would apo'ogise here because there is a
Member of the CPl whose name is
‘Swalanira’,

I do not know, therefore whether the
Swatantra Party is ‘‘Swatantra” to take
his own view to oppose, not to oppose, or
to remain quiet or to bring in an element
of buffoonery into it and to detract from
the seriousness of the occasion. I think
this is one of the rare occasions when
almost all political parties in the country
have welcomed this proposal. This is
representative of the will of the people of
India and I can say that nothing recently
has electrified the people so much as this
signing of the treaty belween India and
the Soviet Union.

It has been mentioned that 20 years
is too long a period, No period is long to
carry on friendship, to work for peace
and to cooperate in good purposes, Let
us do it for enternity. These are very fine
objectives, and 1 do not see why there
should be any objection to this period."
Is it that we cease to be devoted to the
ideal of peace after 5 years 7 Is it that we
do not want to have arrangements where
our own security may be assured ?

SHRI PILOO MODY : You have got
tired of freedom of speech after 20 years.

SHRI SWARAN SINGH :
not got freedom even now.

You have

SHRI PILOO MODY : I can see that.
SHRI SWARAN SINGH : Therefore,
this argument does not really hold water.

I am also questioned whether we would
be prepared to enter into treaty arrange-
ments wilth other countries. I have already
said in my opening statement that we would
welcome the conclusion and signing of these
treaties with other countries. In this region
also, in our neighbourhood, we would be
willing and in fact we would like to enter
into treaties with other countries because our
treaty is not directed against any country, it
is not aimed against any couniry. There-
fore, we would be very willing, very happy,
and io fact, we would work for the creation
of an atmosphere where similar treaties can
be entered into by the countries of the
region with us or even among themselves,
even though they do not want to have
treaties with us, This is a good pattern and
I am sure this would be a pace-setter,
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A question has been put in a dramatic
form b)[ Mr. Vajpayee, and I have a strong
temptation to give a very brief reply.

SHRI PILOO MODY :

) Please do not
resist the temptation,

SHRI SWARAN SINGH : At any rate

on this occasion I am inclined to agree with
him. '

He asked : does it stop us from taking
unilateral action on Bangla Desh, can the
USSR restrain us ? My reply is one word,
no. It does not restrain us from taking any
action that we may like on Bangla Desh
and no country can restrain us, not even a
friendly country like the USSR with which
we. have entered into this treaty, Mr,
Vajpayee generally gives thought to these
matters, Perhaps vesterday’s observations
were made by him when he was still to court
arrest and today again he is a free man and,
therefore, he has altered his views perhaps,
because yesterday’s reaction was a little
more healthy,

_ SHRI PILOO MODY : Are you admit-
ting that this is a police State in which he
has to be afraid ? )

SHRI SWARAN SINGH : If it were
2 Police State, he would not have been here
10 argue today.

These are our own sovereign right and
there is nothing in the treaty which restrains
us from exercising our sovereign rights in
any manper that we may like, But ! do
not agree with him that we should necessari-
Iy do a thing only to demostrate our
SOvereignty. The action should bo, no
merits, a correct one, not merely to
demonstrate that you are not bound or
Testrained by any other country. That is not
a wise approach, not even a practical
approach. He asked, “Does it debar us
from developing our nuclear encrgy for any
Purpose we may like 7° I would reiterale
our position, although my hon, friends
Opposile may not agree with it. We have
taken a decision to develop our nuclear
technology for peaceful purposes and we are
wedded to that policy. [ have no constraint
in stating categorically that this is our policy
and we want to pursue it. At the sime
time, there is nothing in this treaty to debar
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us from departing from that policy, if we
want to do so,

SHRI SHYAMNANDAN MISHRA :
Would you stick to your decision about the
nonproliferation treaty ?

SHRI SWARAN SINGH : This treaty
has been signed by the Soviet Union with us
kuowing our attitude towards the non-
proliferation treaty. There are a variety of
reasons why we did not sign the non-
proliferation treaty. I myself have spelt out
those reasons in the UN and in this House
on several occasions. But there is nothing
in this treaty which comes in the way if we
decide at any time to alter our policy,
although at the present moment, our policy is
firm and we waant to develop our nuclear
energy for peaceful purposes.

Something has been smelt in Article VII
which does not exist. In a dramatic
manner, he asked this question : The article
says :

“The High Contracting Parties shall
promote further development of ties and
contacts between them in the fields of
science, art, literature, education, rublic
health,...... ”

He asked, ‘‘Does it mean that ther will be
Soviet Advisers in large numbers ~  There
can be a large number of Hindi dvisers, if
we want 1o send them to Soviet 'Uhion. 1.
is a question of mutual agreemnt, If he is
interested in helping the Sovie: Union, if his
party is prepared to change it* attitude and
in the cultural field, literay field, etc., if
they want to send really leafied people—not
seemingly learned but solidly learned
people—they can do 80 and help in the
development of science 80| |jterature, This
is our objective. No coigtry has got such
large number of advisersthat they can easily
be spared and let lose on any other
country,

SHRI FRANK ANTHONY :
don’t you brain-wash fr. Vajpayee ?

Why

SHRI PLLOO M)pY : He does not
know where the brai' js Jocated !

~ SHRI SWARAT GINGH : Mr. Mody
is right, because hitprajn is located in his
ankle,
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SHRI PILOO MODY : You see, really
he does not know where the brain is
located ?

SHRI SWARAN SINGH :
know where your brain is !

1 do not

Sir, this is a very fruitful agreement
between our two countries by which there
will be further development of ties and
contacts belween us in all these various
fields, We have to learn a great deal,
They may also have to learn a great deal
from our experience, particularly in humani-
ties, literature, culture and in several other
fields. These objections that were raised
were superficial and they do not stand the
test of scrutiny.

While supporting the treaty, he ex-
pressed dissatisfaction about some peripheral
matters. It is not my intention this evening
to disabuse him of all the objections he
may have on subsidiary and peripheral
matiers, because if 1 were to convince him
on these points, perhaps he will not have
any justification to retain a different party,
Come of these differences he has to main-
tain, because he is heading a party different
from ours, He declared that Non-aligpment
is deed, 1 do not think it was ever alive
for Shri Vajpayee. It is for this reason
that we have solemnly declared that is it
not deac It is strengthened. We adhere
to the poicy of non-alignment, which has
heep accel?! d by the USSR in this treaty
“in so many y vords. Qur conduct in inter-
national aﬁﬁrs show that we are truly
non-aligned, "which means that we will
follow our oxn independent policy, take
decisions whict are in our best interest in
our own nationt! interest and in the interest
of the peace ¢ the world. This is the
essence of non-aignment and we are stead-
fastly adhering tcit.

I have to disappoint Shri Piloo Mody
because I have no intention of replying to
what he has said as there is no substance
in what he said. The best way to reply
to what he said is to ignore that, becauso
it does not bear any scrutiny,  Therefore,
I have no intention to say a word in reply
to what he said, 1 again thank you, Sir.

SARI K. MANOHARAN: May I
ask him to reply the gquestion about the
map, if it is not inconvenicnt ?

SHRI SWARAN SINGH : About that
there is no problem. The Soviet Unions
have already told us on several occasions
that they respect our territorial integrity.
Even about maps they have told us that
they will take steps to correct their own
maps,

SHRI SHYAMNANDAN MISHRA :
What happens to the Sino-Soviet pact ?
Does it automatically stand rescinded ?

SHRI SWARAN SINGH : That is
theoretical. Anything that is inconsistent
with the obligations undertaken by this

treaty is not binding on any of the high
contracling parties.

SARI PILOO MODY : Let us ratify it.

SHRI SWARAN SINGH : Luckily, it
does not require your ratification,

18.27 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday
August 11, 1971|Sravana 20, 1893 (Saka)
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